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SUPPLEMENTARY DEMANDS   FOR 
GRANTS   FOR   EXPENDITURE   OF 
THE      CENTRAL       GOVERNMENT 
(EXCLUDING   RAILWAYS)    IN 
1962-63 

THE DEPUTY MINISTER m THE 
MINISTRY OF FINANCE (SHRIMATI 
TAEKESHWARI SINHA): Sir, I beg to lay on 
the Table a statement showing the 
Supplementary Demands for Grants for 
Expenditure ol the Central Government 
(Excluding Railways) in the year 1962-63. 

SDXTH   REPORT  OF  THE   PUBLIC 
ACCOUNTS  COMMITTEE    (1962-63) 

SHRI SONUSING DHANSING PATIL 
(Maharashtra): Sir, I beg to lay on the Table 
a copy of the Sixth Report of the Public 
Accounts Committee (1962-63) on Finance 
Accounts (Revenue Receipts)—Chapter VII 
of Audit Report  (Civil), 1962. 

MOTION        OF        THANKS        ON 
PRESIDENT'S   ADDRESS—contd. 

MR. CHAIRMAN: Now, we proceed 
with the discussion of the President's 
Address.    Mr. Mani. 

SHRI A. D. MANI (Madhya Pradesh): Mr. 
Chairman, Sir, yesterday when the House 
adjourned, I was speaking about the futility 
of the pursuit of the policy of non-alignment 
as an abstract doctrine. I think it will be a 
matter of relevance if I mention in this 
connection that the question of the air 
umbrella scheme has been the subject of 
public controversy. My hon. friend, Mr. 
Bhupesh Gupta, made a reference to this 
scheme yesterday and surprisingly, the 
American Ambassador addressing the 
School of International Studies also stated 
hia Government's point of view. Sir, I have 
always regarded the Prime Minister as the 
architect of our parliamentary institutions 
and I would like to place before him through 
you certain considerations of parliamentary 
propriety which he should consider. 
Whenever a democratic country asks 

for help, the Houses of Parliament of that 
country have a right to that in-formation. In 
regard to the air umbrella scheme, excepting 
what the Prime Minister stated in reply to a 
deputation, this House is not officially aware 
of the request made by the Government of 
India to the Government of the United States. 
It is necessary in the interests of parliamentary 
propriety that the Prime Minister should make 
a statement before this House stating what the 
specific request was which the Government of 
India made to the Government of the United 
States during the period of external aggression. 
We want to get all the facts on record because 
it will not do good to the spirit of 
parliamentary democracy in our country if this 
matter is discussed in the newspapers and by 
diplomats from some other countries. I should 
like to assure the Prime Minister   .   .   . 

SHRI BHUPESH GUPTA (West Bengal): 
Mr. Mani wants parliamentary democracy to 
live under an air umbrella? 

SHRI A. D. MANI: No, no. It ia much 
better to have that air umbrella than the 
Peking umbrella. 

I should like to mention here that if such a 
request had been made by the Prime Minister, 
a substantial part of this country supports him 
in that request. 

Now, non-alignment has a place in a cold 
war, it has no place in a hot war. In times of 
war, one always talks of alliances. In the last 
world war, nobody referred to Great Britain or 
to the United States. They talked about the 
Allies and then the Nazi dictator. Sir, we do 
not know what kind of request the 
Government of India made to the Government 
of the United States. But it is clear that no 
initiative was taken by any foreign power in 
giving us assistance. We should like to make 
the same request to the Soviet Union and if my 
hon. friend, Mr. Bhupesh Gupta, exercises his 
influence over the Kremlin, wa might   get   
more   fighters   than   the 
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twelve that they have given us.   Sir, in a 
country like Cuba   .   .   . 

SHRI M. RUTHNASWAMY 
(Madras): Only four. 

SHRI A. D. MANI: Twelve have been 
promised. 

To Cuba, the Soviet Union has given one 
hundred M1G fighters, a small country like 
that. For a country like ours, let the Soviet 
Union supply us with all the defensive 
strength and we will be in a position to meet 
the Chinese on their own ground. These are 
very rainy days. The rains started on 
September 8 and during the rainy weather, 
you require some umbrella. Whether it is an 
air umbrella or something else, we will get 
it. 

SHRI BHUPESH GUPTA: But it might be  
Chamberlain's  umbrella? 

SHRI A. D. MANI: It i3 much better. At 
least, it will not leak, not like this kind of 
leaky umbrella that you want to hold in the 
name of Peking and the Soviet Union. 

I would like to make a submission to the 
Prime Minister to take the House fully into 
confidence about the scheme which the 
Government of India put forward. We would 
like to support the Prime Minister in this 
request And I may mention in passing that 
when Great Britain tried to cede sites in the 
West Indies and give them over to the 
United States for defensive purposes, for the 
sake of the dreadnoughts, the matter was 
placed before Parliament. Parliament has got 
a right to get that information. 

AN HON. MEMBER:   Destroyers. 

SHOT A D. MANI: The matter was placed  
before Parliament. 

Sir, I should like to pass on to one other 
subject and that is the Emergency. I am an 
unadulterated believer in liberal principles 
and I believe that no person should be 
deprived of his liberty without a trial ex-
cepting in a period of   grave    emer- 

gency of the kind we had in October last Mr. 
Bhupesh Gupta spoke with feeling about the 
800 Communists who had been arrested I 
know that a large number of Members of this 
Opposition have their own views about the 
Communists. But I feel that the time has come 
for the Government of India to modify their 
policy in regard to the Emergency. My 
concrete suggestion to the Government would 
be to undertake an amendment of the Defence 
of India Act giving the Government power to 
relax the Emergency provisions in those areas 
which are remote from aggression. There is no 
point in taking war risk insurance from a 
factory in Kanyakumari where there is neither 
war nor any risk. There is no aggression at all 
there and more or less, the cease-fire prevails 
on our frontier today. I would like many 
Members of the Communist Party and all 
those who have been arrested to be set at 
liberty excepting those persons who have been 
arrested in the border areas. On the grounds of 
•ecurity, those persons have got to be 
detained. If Government feels that &03e 
persons should not be set at liberty, I would 
not go and say, in •pite of what Mr. Bhupesh 
Gupta »ay3, that even in regard to the fcorder 
areas, there should be a relaxation. Sir, the 
number that he mentioned is 800. They are not 
likely to come and sit in the House next to Mr. 
Bhupesh Gupta and the prospect, therefore, 
need not be viewed with an overpowering 
sense of gloom. 

Sir, I should like to mention further that in 
regard to the working of the Constitution iri 
this Emergency, we must observe certain 
parliamentary conventions. I said earlier that 
the Prime Minister Is the architect of our 
parliamentary democracy, and he will be 
remembered more for his contributions to 
parliamentary democracy than for his 
contributions in other spheres. 

Sir, I find that in the name of Emergency, a 
large number of things are being done which 
should not be 
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the Punjab, the Chief Minister appointed an 
Advisory Committee consisting of twelve 
persons at least one of whom has had the 
honour of being convicted in the police courts 
under section 420 of the I.P.C. Now, in the 
Government of India also, we And that a 
Chief Minister occupies a place in the Ex-
ternal Affairs Ministry in the shape of Mr. 
Patnaik, the Chief Minister of Orissa. 

AN HON. MEMBER: He is an advisor. 

SHRI A. D. MANI: He is an adviser. Now, 
what advice does he tender? Parliamentary 
institutions require that when any money is 
spent out of the Central revenues, the work of 
the Government should be subject to 
parliamentary review. We should be given 
information about what this mysterious 
gentleman is doing in secrecy in the External 
Affairs Ministry. 

I should like to mention further in regard to 
the Emergency provisions that we should take 
steps to see that the Gold Control Orders are 
suitably modified. Whether a person wears 14 
carat gold or 24 carat gold is a matter 
irrelevant. But why does the Government fix 
the maximum content of gold which should be 
used for making ornaments? If for the sake of 
marriage a lady wants her Thiru-mangalyam to 
be made in unalloyed gold, she can apply for a 
permit. This is Permit Raj. We apply for 
permits for motor-cars and let us apply for a 
permit for Tali also to be made in 24 carat 
gold. And I think that in regard to the 
goldsmiths, who have been displaced, for a 
period of one year at least the Government of 
India should give them unemployment 
benefits. This morning I came in a taxi, and 
the taxiwala said, "This is Mr. Morarji's taxi." 
He said he was a goldsmith and that having 
been displaced from that occupation he has 
become a driver of a motor-car. I requested 
him to see Mr. Morarji 'Desai and accept Ms 
blessings for the new vocation that he had 
taken up. 

Sir, I would like to pass on within the seven 
minutes at my disposal to other matters, and 
those matters relate to the talks which are now 
going on between the Government of India 
and the Government of Pakistan. I do not want 
to say anything which will embarrass the 
Government of India in their current 
negotiations but I think, Sir, that the 
fundamental question has got to be put before 
the House and before the Prime Minister. Why 
do we have these talks? For an objective. 
What is the objective? The objective is to 
make a common front against China. Is 
Pakistan prepared for such a common front? 
But if the Pakistan Government is flirting with 
the Government at Peking and is trying to 
embarrass us, what is the point in our going to 
make minor adjustments on other matters? 

[THE DBPUTY CHAIRMAN in the Chair] 

Let the Government of Pakistan declare in a 
categorical way that they are determined to 
join India in fighting China. Then we are 
prepared to consider adjustments in regard to 
Kashmir. There is no point, because some 
American gentleman comes and advises us, 
and the British High Commission also tenders 
unofficial advice, that we should immediately 
say, "Tomorrow we are going to become 
friends." Let us discuss outstanding matters 
between them and us in a friendly way but the 
fundamental objective must be set forth very 
clearly, and I would like to have a categorical 
statement from the Prime Minister that in 
regard to the future of the Valley, the people 
of the Valley will have the last word. It is not 
the Government of India or the Government of 
Pakistan which can settle the future of the 
Valley; the people of the Valley, who have 
been under a democratic Government for so 
many years, must be allowed to express their 
opinion. 

Sir, I would like to mention that the 
President has made a reference to the National 
Defence Council which ii 
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at work. We know that the country at large has 
enthusiastically supported the Government in 
its war effort, but somehow the impression has 
been produced that this emergency is being 
used in some States at least, for party 
purposes. I do not say it i's the case with the 
Government of India. In this connection we 
have to take note of what the Congress 
dignitaries do, because the Congress Party 
supports the Government in power today. The 
dignitaries are sometimes more | influential 
than the Ministers of the Cabinet and the 
Ministers of State. This morning, I was 
surprised to find that the Congress Working 
Committee has passed a resolution "stating 
that no Congressman shall associate himself 
with or take part in any function sponsored by 
communal organisations, such as the Jana 
Sangh, the Hindu Mahasabha, the Muslim 
League or the Communist Party. I did not 
know that you were a communal organisation. 
(Interruptions;) but from what you are doing 
In Kerala they are thinking that you are also a 
communal organisation. 

SHRI ARJUN ARORA (Uttar Pradesh): 
What is the wrong in that If the Congress 
Working Committee.... 

(Interruptions) 

SHRI A. D. MANI: I do not give way; that is 
the concern of your Party but I must be 
allowed to develop my point. I am just 
mentioning, Madam, that when Mr. Churchill 
was leading Great Britain in a time of war, he 
did not, the Conservative Party did not pass a 
resolution saying, "Do not associate with 
members of the Labour Party." When we are 
lighting a common enemy, it does not matter 
what party I belong to. I am fighting with you. 
Does the Government of India mean that a 
new commissioner should be appointed for 
political Scheduled Castes and that Mr. 
Vajpayee and Mr. Bhupesh Gupta should 
apply for an educational grant for them to 
continue their education in political affairs? Is 
this the objective of the Government of India?    
Is 

this a creditable performance on the part of 
the Congress Working Committee when we 
are talking of a national emergency, when 
Fundamental Rights have been suspended   ..   
. 

KUMARI SHANTA VASISHT (Delhi): 
Other political parties are also using this 
emergency for political ends. 

SHRI A. D. MANI: Yes, yes you are also 
doing it for your party purposes but you have 
been denying it to others lest they should have 
a chance. Are we living in an altruistic world? 
Is there any political party which does not 
seek to exploit this emergency? Is anybody 
"oming in your way to stop the prosecution of 
the war effort? Nobody has done it, and you 
have also included in this war effort almost all 
parties including those who are opposed to the 
Congress. Madam, I would like to make an 
appeal through you to the Prime Minister to 
dissociate himself from this resolution passed 
by the Congress Working Committee. We 
thought that this emergency was being utilised 
for the defence of the country. Now the 
suspicion has been roused and the suspicion 
has been strengthened by the declaration made 
by a High Congress functionary in Ahmeda-
bad that the Ministers are giving more respect 
to non-Congressmen. Are non-Congressmen 
sub-human beings? Have we no right to live 
in this country? Is it not our country? I hope 
that the Prime Minister will take steps, the 
first step to dissociate himself from the 
resolution adopted by the Congress Working 
Committee. 

Madam, I would take up only one more 
point, and that is about Ceylon. We are very 
grateful to the Ceylon Prime Minister for the 
great interest that she is taking in settling the 
dispute between India and China. But I would 
make an appeal to her through this House to 
give some time—during this brief period of 
rest to her labours—to give some time to and 
bring about a solution to the problem of 
Indians in Ceylon.   Let there 

1212 RSD—3. 
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of the doctrine of peaceful co-existence to 
the Indian settlers in Ceylon. There is the 
offensive Bill called the Ceylonese 
Plantations Bill which seeks to squeeze out 
Indian settlers from Ceylon and where the 
sons of Indian setlers, who are born in 
Ceylon, are not allowed to be employed 
there. Now, charity begins at home—the 
Ceylon Prime Minister should understand—
and there is no point in coming and talking 
big about Panchsheel when Indians in 
Ceylon are today being treated very nearly 
as Indians are being treated in South Africa. 

SHRIMATI C. AMMANNA RAJA 
(Andhra Pradesh): How is this matter 
relevant? 

SHRI A. D. MANI: I may only say that 
the hon. lady Member, who is a very astute 
observer of debates, must have known by 
now that such matters are quite relevant in a 
debate like this. What I am saying is that the 
President has not mentioned it in his 
Address. 

In conclusion I would like to say that we 
are very grateful to the President for his 
excellent survey cf the national situation. 
Points there are on which we disagree, but 
such disagreement is incidental to parlia-
mentary  democracy. 

THE DEPUTY CHAIRMAN: The House 
will sit through lunch time and will also sit 
till 5.30 P.M. 

SHRI N. M. LINGAM (Madras): Madam 
Deputy Chairman, the President in his 
superb appraisal of the state of our Indian 
Union has laid stress on three things. He has 
said that we can take legitimate pride and 
satisfaction in our pilgrimage towards a 
democratic socialist society. Secondly, he 
has said that progress in our economic 
development should be through planned 
effort and that there should be no let-up in 
our effort, in our economic    growth.    
Thirdly,   the 

President has said that we are meeting at a 
moment of grave crisis in the history of our 
country and that ve cannot rest content until 
peace with honour is restored in our land. 

I submit, Madam, it is good that the 
President has laid stress on these three 
important questions which are before the 
country today. Much has been made of the 
attitude of the country towards the aggressor. 
The Opposition Parties have said that we 
have been wavering, that the emergency that 
has been proclaimed by the Government has 
not been used towards the objective of 
ejecting the aggressor from, our soil. May I 
point out to this hon. House that though the 
Opposition Members allege that the 
Government is using the emergency for party 
ends, they are also not free from the 
temptation to use this emergency for their 
party ends? Let them do some heart-
searching, Madam, and see whether they 
have not tried to exploit this emergency to 
question our basic policies and put our 
Government in embarrassing: situations. It 
was hoped that with the passing of the 
resolution by this august House last 
November, all petty issues were shelved and 
the nation was united in an inflexible 
determination to see the end of this conflict 
with China in keeping with our dignity and 
honour. Madam, in doing so our Prime 
Minister put the problem in the perspective 
of the world. In the world, as we see around 
us today, there are great forces at work. We 
see on the one hand forces working towards 
world peace, there are forces working to-
wards world disarmament, on the other hand 
there are political and economic grouping 
taking place. We hear of the North Atlantic 
Treaty alliance. We hear of the Common 
Market. We hear of the proDosals for the 
establishment of Malaysia. There are several 
permutations and combinations of these 
groupings taking place before us. and 
stranffe as It may seem, the gulf between the 
two 
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powers within one ideological group, 
namely, the Soviet Union and China is 
widening so that we see before us that the 
world itself is in a constant state of flux. 
There are no fixed power groups. So, it is 
for us to watch the developments in the 
world scene and adjust our policies accord-
ingly, bearing in mind at the same time that 
we do not lose sight of our basic objective 
and the basic policies we pursue towards the 
attainment of that objective. 

Madam,  perhaps      we may      have been 
remiss in not foreseeing that the world was  
changing and that power relations were 
changing and that these changes were 
affecting us.      If China has attacked us after 
fifteen years of our independence, we have 
only ourselves to blame.     We   thought   
that whatever the changes that may take place 
in the outside world, we would be left 
unaffected and that we could pursue  our  
policy of peace  and    of trying    to    settle    
disputes    amongst nations.   But we have   
been    rudely shocked.   We have found in 
this conflict that there is basic hostility   to-
wards us from our neighbour.      It is not  
merely that she  is casting  evil eyes  on  our  
territory  or    on    some strategic   areas   of   
our   border.      As she has often stated, India 
is a country—I  quote, Madam—"half-
bourgeois, half-socialist and reactionary".     
That is  the  country they are  up against. That 
is the image of the country that they have.   
That is the   image   that they want    to    
present    before    the world and they want to 
destroy this image.   They want to have a 
country which either will be    a    satellite    
of theirs or will be completely communist.      
So,  this  basic  hostility  continues.   
Therefore, we have to consider at this 
juncture    what    policies    we have to  adopt 
to  combat this  basic hostility of our 
neighbour. 

Madam, the nation has shown its 
determination that it will not submit to any 
kind of brow-beating, let alone aggression 
by any country. So, it is for the Government 
to spell out oar 

long-term,  intermediate    and    short-term 
objectives to meet this menace. 

In this context, the question of non-
alignment has been assailed'by some parties 
in the Opposition.   It has keen said that we 
fight shy of getting aid from friendly 
countries, of increasing our  war potential  
and    of  generally making our preparations 
adequate to meet the aggression on our    
borders. But,  Madam,  as  I have pointed 
out, our basic policy of non-alignmstit  is not 
merely one of keeping aloof from power 
politics but of plajing a vital role in our 
external relations.      I do not know whether 
there is a positive term for this    concept.      
But    as    I understand it, it should be a 
dynamic projection of the soul of India on 
the political plane in    the    international 
field.   There is no escape from it.   It is 
determined by our long history and tradition.   
We have   been    a    nation which has 
always preached peace to the  troubled  
world,  and  we    cannot abandon  it under  
the  stress  of  any circumstances.      So,  it 
is that policy which is being   variously    
called   as neutrality     and    non-alignment.      
If this policy of peace and friendship is to be 
effective, it has to be combined by a policy 
of friendship     all round. Friendship must 
continue as warmly towards the Western 
bloc as towards the Soviet Union.   There is 
no   mistaking about that.   Does any    
Member, does any party, seriously contend 
that this is basically wrong, that we should 
not    be    friendly    with    any country  in  
our    external    relations? This is  our basic 
policy.    Unless we are injured unless  our    
security    is threatened, we extend our   
hand   of friendship.      That  being    our    
basic position, Madam, we frame our other 
policies that flow from it. 

With regard to this meeting of the 
aggression today, the question before us 
naturally is of paramount importance. On 
the one hand, there is a trend in the world 
towards disarmament and peace and we 
ourselves have taken a notable part in 
achieving this objective. We have cease-
lessly striven towards this goal.   Now 
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[Shri N. M. Lingam.] we have been 
overtaken by this aggression. Shall we now, 
because of this stress of circumstances, 
abandon our policy and enter into an arms 
race when the big countries themselves are 
trying to reduce their arms? Shall we, an 
under-developed nation as we are, devote all 
our energies, all our resources towards creat-
ing a war hysteria in the country, preparing 
militarily not only our country but mobilising 
our allies to this end? Are we to throw 
overboard all our ideals? Surely, it is a diffi-
cult question to answer. Because there are 
trends against peace, towards harming peace, 
towards ggres-sion, towards dissension, 
towards conflict, it is a difficult question to 
answer for any party, for any government. It 
is, therefore, that the Government has said that 
while preparing for our defence while 
preparing to meet aggression to the best of our 
ability, we will not abandon our basic policy. 
And I submit to this honourable House that 
this policy has paid us dividends in the past 
and that is going to stand us in good stead in 
the future also. 

Madam, this policy has another aspect, the 
internal aspect. Within the country, we have to 
see that this policy is translated through our 
economic development. We have to see that 
this emergency which has been proclaimed by 
the approval of this House by the Government 
continues in the minds and lives of our 
citizens. It may or may not continue on the 
statute book but I want the Government to see 
to it that this emergency continues in the 
minds of every citizen. In other words, every 
Indian should be disciplined. The whole 
society must be purposive and disciplined. 
How do we set about doing it? We do not 
know whether this emergency or agression by 
China is a temporary aberration or it is ?oin^ 
to be a Ion? drpwn affair but if it has reveslpd 
one thine, it is this that we should have nut our 
countrv on a basis of emergency long ago, not 
the 

emergency which we have proclaimed under 
the D.I.R. but an emergency forced by the 
compulsion of circumstances. Our economic 
growth has been slow. The nation is not as 
adequately purposive and disciplined as it 
ought to be. We have nothing to offer before 
the regimented discipline of totalitarian States. 
So we Lave to see that complete discipline is 
established and that we work as a mighty 
nation going towards our objective and what 
has the Government to do towards this 
objective? I am glad the President said that our 
economic development would go on unabated 
but it is not enough if we proclaim from the 
house-tops that this will go on. We have to see 
that the policy we initiate here, that the action 
we take here, touches every individual and 
that it creeps like fire through the country, that 
it makes every individual understand his .cs-
ponsibility in meeting the aggression and in 
building up the nation. 

It is not an accident that this year, the year 
1963, the country has celebrated the Centenary 
of the illustrious Swami Vivekananda. It is this 
year which is the year of crisis for our country 
and I am glad the country reminded of our 
mission, of our ideals by this illustrious son of 
India, and it is proper that we turn back to the 
messsage of a seer like Swami Vivekananda 
on an occasion like this because even the 
combined wisdom of this House will not be 
able to take us forward when we are 
overwhelmed by such moments of crisis. What 
has he said? He has said: The giant is rising, 
India is rising, no earthly power can hold her 
back any more. The future is going to be more 
glorious than it ever was before. So he 
exhorted every Indian to have faith in himself 
and have faith in the destiny of the country 
and declared that the national ideals are 
renunciation and sacrifice. Has the 
Government been able to weave this sn'rit into 
the lives of the nation? Unless it does so, 
unless thesp ideals are  kept  aloft,  we  cannot  
meet  this 



445      Motion off Thanks on      [ 21 FEB. 1963 ]        President's Address 445 
aggression. On the battle-front there may be 
reverses or we may be able to overthrow the 
aggressor in the near future but the basic 
strength of the nation comes through its 
adherence to and intensification of these 
national ideals. The^e national ideals have to 
be kept before the Government and it has, to 
the best of its ability, to translate this ideal in 
the policies it pursues. Unless this is done, our 
non-alignment itself will not be effective. We 
have ourselves projected the^e ideals to the 
world at large. It is not only an econom c 
battle that we are faced with. It is an 
ideological battle. Have we no ideology? If 
China has an ideology which she boasts of, 
we have an ideology of greater potency, 
potentiality and strength. Our ideology has 
brought peace and harmony to a distraught 
world many a time in the past. It is a sad 
commentary on the state of our culture and of 
our ideals that we have not been able to 
convert the world community to the ways of 
peace. So, the war has to be carried on on the 
diplomatic, political and cultural fronts as it is 
carried on on the mil'tary front. So we should 
have these ideals in view. 

I shall finish in two minutes. There can be 
no wavering on our part. We are convinced, 
we are absolutely satisfied that the basic 
policy of the Government is correct. We 
cannot be hustled into an armaments race. The 
country has rallied round and has shown that 
its heart is sound. It is for the Government 
now to rise t<> the occasion and go forward. 
It need not waver.    Its policy is sound. 

SHHI A. B. VAJPAYEE (Uttar Pradesh):   
Then what is wrong? 

SHRI N. M. L1NGAM: There is absolutely 
nothing wrong. 

SHRI A. B. VAJPAYEE: Then why this 
aggression? 

SHRI N. M. LINGAM: The only mistake 
was that we thought that the 

Himalayas were an impregnable barrier, that it 
was Mabinot Line and that we could sit 
smugly in the country. It is good, it is a 
blessing to the country that we have been 
shocked out of this complacency and the 
country has risen like a giant. We are tackling 
our problems in the correct perspective and 
the lines on which we are tackling are also 
correct. Only we should intensify our efforts 
on these lines and a great responsibility rests 
on the Government in guiding the nation and 
in guiding on every step that the nation should 
take. I am glad that the President has said in 
his Address that elimination of waste and 
economy in expenditure is constantly 
engaging the foremost attention of the 
Government but we have not heard any details 
about it. Unless every unnecessary, 
superfluous and extravagant expenditure, 
whether in the plan OT other expenditure of 
the Government, is cut to the bone, the nation 
is not going to be satisfied. The mind of the 
country is alert and the Government has to set 
an example at every level in regard to 
economy and efficiency and that is a 
tremendous responsibility. If that is done, if 
the country is strong internally, no power on 
earth, no combination of powers can make us 
submit.   Thank you. 
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SHRI T. S. AVINASHILTNGAM 
CHETTIAR (Madras): Madam Deputy 
Chairman, at the outset I would like to say 
that we are indeed   very 

grateful to the nations who have come to our 
help at this time of need. As has been 
recognised in the speech of the President, we 
owe a great deal to the friendly nations and 
particularly to the United States of America 
and the U.K. But, Madam Deputy Chairman, 
war has to be fought mainly by ourselves. 
While others can help, we should do the 
fighting. Therefore, it is necessary for us to 
remember that we cannot fight a war mainly 
with other people. Not even mainly with other 
people's help but the burden of the war, the 
brunt of the war, the sacrifices of life and 
property that have to be made to win a war, 
have to be undergone by ourselves and none 
other. If we are to do that we should develop a 
mental outlook in which we should think that 
national honour ia greater than money, that 
national honour is greater than position, that 
for the sake of national honour no sacrifice is 
too muA. 

When I see around me, one thing makes  me 
very  sorry  and  very  unhappy.    It was not 
long ago, at question time the Health Minister 
had some very revealing things to tell us.   To-
day perhaps, as never before, there is 
adulteration.    The Government statistics that 
have been given to us show that in Madras 
there were 4,231 cases, Maharashtra 7,900 
cases. These are all cases  of  adulteration 
found  out,  not charge-sheeted;    Punjab    
4000    cases, Uttar Pradesh 6,000 cases and so 
on. What does this mean? To every case that 
has been found out there are a hundred  cases  
which   are  not  found out. And what are the 
items in which adulteration has been there? 
Not only food of all kinds like rice) dal,    oil, 
ghee, milk, etc. but even cement. With the 
scarcity of cement a new kind of adulteration 
has started; they adulterate it with ashes.   Even 
in fertilisers there is adulteration.    A big case 
was found out in Bombay.   What has hap-
pened to that? We do not know. Something 
more callous is the adulteration of medicines. 
It was found on the floor 
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of this House that distilled      water, 
which  was   utilised  for      injections, 
which      goes        right      into the 
blood, was being adulterated. Cases were 
registered. And, Madam, I am unhappy when 
I recall the reply that the Health Minister gavt. 
He said, "These are done by big people; they 
have political influence, and the State 
Governments do not move as they should in 
convicting these people." These are not my 
words; these are the words which were uttered 
by the Health Minister on the floor of this 
House. 

Madam, wars are won not merely by 
instruments like guns and other things. They 
are good; they are necessary. Wars are won by 
proper equipment; they are necessary. Wars 
are won by proper training; they are necessary. 
But more than all these is the character of the 
people who could dedicate themselves to win 
the war. A nation may have any amount cf 
money. In fact, history proves that the 
countries which have been defeated, were the 
richest nations, with people who have led a 
pleasant life and who cannot sacrifice. That is 
the history of nations. Rome, when it suffered, 
was able to build an empire but when it got all 
the riches of the world it was lost. So is the 
history of all the rich nations of the world. 
Today if we are to win a war, equipment is 
necessary no doubt. Money is necessary and 
you will get it by taxation. But what you 
cannot get by taxation, what you cannot 
achieve by equipment, is the character of the 
people. And in this We have a great 
responsibility; this Parliament has a great 
responsibility. The Ministers who are in 
charge have a great responsibility. They 
should set the example to others, it should not 
be left to the common man to say that an 
Assembly Member is doinfr this or a 
Parliament Member is doing this or a Minister 
is doing this and so why should I not do that. 
Madam, I think we, who are here, constitute 
the leadership of the people in the coun- 

try today and it is time that we search our own 
minds and see how far we are furthering this 
great spirit of character, of dedication, of self-
sacrifice. Getting into positions of advantage is 
is not a matter of sacrifice. Getting into 
positions where, if necessary, one should give 
up life is sacrifice. I would like to know what 
are the steps that we are going to take at these 
places of corruption and adulteration. If you 
want, bring forward the most stringent laws so 
that even the highest are punished in a very 
exemplary manner. In regard to black-
marketing we used to say in those days: 'Hang 
a few black marketeers.' But this adulteration 
that we are seeing is worse than 
blackmarketing. Therefore, what we should 
remember is this. While other things are 
necessary, while equipment is necessary, while 
money will come, formation of the highest 
character is necessary in our people who can 
dedicate themselves, who can sacrifice 
themselves, who think: "What does it matter if 
I die, if India is to live?" That spirit has to be 
created. It is not to be preached. We talk too 
much. I hear too many speeches, but too little 
action. People in big positions speak too much. 
While speech is necessary too much speech 
makes people laugh at us, discourages people 
from action. They think that they can become 
great by mere 'speechifying'. That is a Madras! 
expression. Therefore, this is something which 
all of us should take up. With regard to 
punishing the adulterators, I hope, something 
will be done by which we will be able to see 
that everybody is brought to book. The bigger 
the man, the greater the punishment. The 
bigger the company, the greater the profit they 
make out of it. I think they must be dissolved,, 
disowned   and  punished  properly. 

Now, I come to another aspect of the 
Address. We talk about production.    The 
President has well said: 

"Agriculture, which is the    most 
important sector of our economy, 
has undergone   material develop 
ments   .   .   .   ." 
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Here la a cutting from a newspaper where 
Mr. T. T. Krishnamachari has said that 
Ministers gl-at over imaginary achievements. 
This is not my statement. It is the statement of 
a Cabinet Minister. I do not know how much 
truth is there. But if there is truth in it, it is 
time we examined ourselves and corrected 
ourselves. 

SHRI AKBAR Aid KHAN (Andhr? 
Pradesh): Is it etiquette to speak publicly like 
that for a Minister of the Cabinet? 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: You do not teach etiquette to 
me. There is no question of etiquette between 
you and me here. Here is what Mr. T. T. 
Krishnamachari has said. 

SHRI AKBAR AL'I KHAN: I am talking of 
Mr. T. T. Krishnamachari's etiquette. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: I leave it to him. We know, 
Madam Deputy Chairman, that agriculture is 
the bedrock of our economy. Without food, 
without raw materials nothing can be done. We 
have had committees after committees, the 
Nalagarh Committee, the Report of the Ford 
Foundation Team, which has been accepted by 
the Government, and many other Committees. 
They have said that given certain things, we 
can have a production of 110 million tons at 
the end of the Third Five Year Plan. But what 
has been done about it? What are their 
recommendations and what is being done about 
them? That is what I mean when I say that 
there is so much of talk but so little done. What 
do they say? Let me take them one by one and 
see whether it is being done. They have 
recommended a guaranteed minimum price 
announced in advance of the planting season. 
They have announced a minimum price in the 
case of industries. You know that the Tariff 
Commission goes into their cost and fixes a 
price which is well above the 

minimum. With regard to the poor 
agriculturist have they ever calculated the 
actual cost of cultivation? Ev'en in Madras 
today about a lakh of tons are being procured. 
It has been procured with the co-operation of 
the millers. I know they have come forward 
today. But many of the agriculturists have said 
that the price that has been fixed is not an 
economic price. 

They have recommended a market within 
bullock-cart distance that will pay the 
guaranteed price when the cultivator has to 
sell. This has not been done admittedly. Then, 
they have recommended suitable local 
storage. In how many places is suitable local 
storage facility available, so that the 
agriculturist will store it himself and sell it 
when a higher price is available? Today it is 
the middleman who gets the profit. 

Let me come to other things, e.g., priorities 
for chemical fertilisers. You know what the 
state of the fertilisers is. There is so much 
wanting in regard to fertilisers. The Team 
recommends that procurement of fertilisers 
and means of producing high-analysis 
fertilisers be given top priority. Then, they 
have said that certain selected areas may be 
chosen in which better techniques of 
agricultural production may be introduced so 
that it can be an example to other people. This 
has been done and now I may read out to you 
an article by Mr. Y. N. Varma, Extension 
Commissioner in the Government of India, to 
show how much of this package programme, 
which has been referred to here, has 
succeeded. You know that what is necessary, 
is technically trained personnel before you 
introduce better techniques of agricultural 
production. He says— 

"Some of the major problems on which 
attention was focussed during this 
Conference were as follows:— 

(i) Shortage of Village Level Workers 
in a few districts, which is retarding 
wider coverage." 



467     Motion of Thanks on     [ RAJYA SABHA ]     President's Address 468 

[Shri T. S. Avinashilingam 
Chettiar.] He has spoken of a   few   districts, 
but we people know what it    means. There 
are no people who will demonstrate to the 
agriculturists what these improved techniques 
are.   It says— "(ii)    Participation    m the    
Programme by a fraction of total number of 
farm families in selected villages." 

You will see in this package programme that 
certain districts have been selected and I was 
amazed to see •that in a certain district, after 
this selection only four per cent of the people 
were following that programme. Can you call 
that implementation of the programme? That 
is what they mean by saying participation in 
the programme by a fraction of the total 
number of farm families in selected villages.   
Then, it says: — 

"(iii) Lack of effective training to the 
field staff." 
Then comes— 

"(iv) Simplication of procedures for 
speedy disbursement of loans, provision for 
loans in kind in addition to cash   .   .   . 

(v) Absence of an effective link between 
credit and marketing in most of the 
districts. 

(vi) Slow progress in some of the 
supporting activities such as implements 
workshop and quality seed programme." 

When all these are lacking, a mere an-
nouncement that a package programme is 
going ahead and that one man, one peasant 
from somewhere has produced an outstanding 
crop does not satisfy the cause of national pro-
duction. If the production of 110 million tons 
of foodgrains has to be reached, it cannot be 
done by me e reporting, it cannot be done by 
mere speeches. It can be done only by provid-
ing facilities which are necessary for 
production. To my mind we have not attended 
to that as we should and in so lar as we do not 
attend to these 

prerequisites,    production    will    not come 
up to the level. 

We know that production of agricultural 
commodities is of the utmust importance. 
Time was when a war was fought only by 
people at tne front. But today it is a total war, 
ana wars are fought by everybody who works 
in the held as well as in the factory, because 
his production counts in the winning of the 
war. 

Now Madam, let me go to another and more 
important matter. It is unfortunately true that 
in our minds, in the minds of the people the 
sense of urgency is slackening. I found in a 
report this morning that simply because it was 
said that it was going to be a long drawn war, 
sense of urgency in the people is lacking. 
Those people, who brought a resolution of that 
kind, did not know what they were taking 
about. It is going to be a long drawn war, and 
it is right that we should tell the people the 
facts of the case so that they gird up their loins 
and be prepared for a long war. It is 
unfortunately true that in the fields and in the 
factories and generally among the people the 
sense of urgency is lacking. What should we 
do about it? One thing we should do and we 
can do is this. Today the preparation for the 
war has not reached the level of the common 
man. Unless you are able to provide for him 
activities, provide for him duties and training 
which will give him a sense of fulfilment, 
which will give him a sense of contributing 
towards the preparations for the war, he will 
not have that enthusiasm. A few people who 
want to make money out of this war will be 
enthusiastic. A few people who are actually 
involved in it, may be enthusiastic. But if this 
is going to be a total war effort, we should see 
that almost all the people have some sort of a 
personal contribution to make. Unless that is 
organised, we cannot expe"t enthusiasm to 
catch up in the people, in the men and women 
of this great land. 
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your time except to say that we know that we 
are going to have heavy taxation measures. 
We know it, the country is prepared for it. 
Everybody is expecting heavy taxation. But at 
the same time we have a duty to perform, and 
that duty is to see that there is no wastage in 
the Government machinery. It is up to us to 
see that every rupee, that has been voted to 
each Government office, is being utilised 
properly. In this connection I would like to 
point out an article which has appeared 
recently, which was written by my friend, Srri 
Subramaniam. He has proved, argued cogently 
and said that in industries as well as in offices, 
whenever there are too many men in the 
office, efficiency goes down. Whenever in a 
factory there are more than the required men, 
all their time is spent in talking and 
quarrelling. Whenever there is an office in 
which there are more n|ien than necessary, the 
efficiency gpes down. I do not know whether 
it is not for us to examine whether that posi-
tion has been reached in any of our offices. I 
am in touch with some of the Ministries and 
once I saw seven letters on the same subject 
cyclostyl-ed on alternate days. Evidently, that 
clerk had to make some justification about the 
number of communications he was writing 
and posting. There are other offices in which 
reminders are sent every third day for a letter. 
Evidently, they are to make UD the statistics. 
Madam, we owe it to the people of this 
country because their money is precious 
today. Every pie must be utilised for the war 
effort. Every pie must be used for better 
training, may be for agriculture and industry, 
may be directly for the war effort, may be for 
any other essential matter. But what is 
happening today is that those essential matters 
are not supported as much as they should be, 
and there are other offices even today where 
the Heads of departments are not willing to 
give up even one clerk because they think that 
if they give him up, they will not get him 
back. So they think, let him be there, let    him 
be 
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wasted. These are matters, Madam, in which a 
change of attitude is necessary, and that 
change must come from the top so that it will 
inspire the people below, and I am sure'that 
the leaders of today will rise up to the 
occasion. 

SHRI LALJI PENDSE (Maharashtra) : 
Madam Deputy Chairman, I propose to deal 
with only four points arising out of the 
President's Address. These points are; 
agricultural production, price control, gold 
control rules, and the present phase of the 
situation arising out of the Chinese 
aggression. I would leave out the points in the 
speeches made by the previous speakers. 

There is, as we read the speech, the 
specious contention in the President's Address 
that agricultural production has increased, not 
only increased but increased considerably. 
Now, this is not very special to this speech 
only. For the last four years I find this 
statement occurring in every Address of the 
President, and yet the problem continues to 
baffle us as ever before. When the statement 
comes from the Head of the State, it naturally 
assumes an importance and has to be examin-
ed carefully. In this connection I came across 
a copy of the recent issue of "Yojana", which 
is published on behalf of the Planning 
Commission and which therefore must be 
accepted as authoritative. On the very first 
page, there is an article: "The seeds of true 
Defence." I would quote a few lines from  it.    
The article runs  thus: 

"But over the last three years our food 
output has remained stationary, stuck 
around 80 million tons. In 1960-61 the 
output was 76 million tons. In 1961-62 it 
was 80 million tons. In 1962-63 it is not ex-
pected to be much more. But as we saw, the 
situation has been stagnant in the first two 
years." 

It has not improved, it is stagnant in the first 
two years of the present Plan 
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period, and the deficit has now to be made  up 
during the following three years    of the    
Plan    period.      Even then  the  target  of  the   
Third    Five Year Plan of 100 million tons, if 
and when reached, will after providing for 
seed,  cattle feed  and  wastage,     give each 
Indian only 18 ounces of cereals and pulses—
not at all an overful provision.   Certainly,     
not    an    overful provision    because some of  
us,    who have  amply  enjoyed the jail rations, 
know that the quantum is 24 ounces per 
prisoner, twelve ounces of bread, eight ounces  
of dal  and four  ounces of    vegetables.   All   
that    the   Third Five  Year Plan promises  is  
eighteen ounces,   which   is   below   the   
subsistence standard.   Today, it is    round-
about   80  millions   and,   therefore,   it 
works out at fourteen ounces a day. This   is   
what  the   hon.   Minister  for Planning  put  
before  the  Panel     for Agriculture  recently.   
He  is  reported to have said that 30 per cent of 
the population lives on a below sub-sub-
sistence  standard  and that the  other 30 per 
cent is hardly near about that standard.   What    
then    should    have made the   President 
make an observation like that? 

While considering the question of 
agricultural production, other pro 
blems also have to be taken into con 
sideration, .and one of them is the 
shift that is fast taking place in favour 
of the money crops. They may be ne 
cessary; 'they are essential in their 
own way. But the shift re 
sults in the shrinkage of the 
total        acreage under
 food 
crops. Any increase, therefore, in the per 
acre production of food crops is thus off set 
by the shrinkage of the area. Again, 
considered in the light of the birth rate of 
over 20,000 per day, the situation becomes 
dismal. Therefore, the contention appears to 
be fabulous and misleading, unless, of 
course, it strictly means the money crops 
produced, which is partially true. But on the 
food front, there is nothing to warrant or 
justify the statement which appears in the 
Presidential Address. 

Now,  there  is  another point.   It is 
true  that  industrial  production    and 
wage potential have increased to some extent.    
But their benefits are undermined  by the 
mounting prices.    The President has done well 
to emphasise the  importance  of  holding  the  
price line.   The hon. Minister for Planning is 
also often at pains to explain this point.   Only  
two   days   ago,  he  gave us a list of some 
useful points. Government  are  also    
occasionally  in    a mood to mouth this slogan.   
But their pronouncements   sound   like /the   
ire-sounding enchantments  of some prayers and 
there have been no effective measures to 
translate their wishes into effect.     A melody is 
furnished   in; the  proceedings   of  the  
Maharashtra Legislature.   In reply to a 
question, a Deputy Minister 0f that    State stated 
on the 14th February that it was true that  a  
certain merchant of    Ahmed-nagar—not  a  
very  leading  industrial centre—cornered  sugar  
stocks    from-almost all the factories of the 
State, worth well over    Rs. 2,24,00,000, and as 
a consequence, of course, the prices went up per 
bag.   When did it happen?   It will be of some 
interest tO' know that this happened exactly 
when the   Emergency was declared and the 
Government were armed with extraordinary 
powers under the   Defence of India Rules.   The 
name of the merchant was asked by another    
Member.   Of course, the Deputy Minister Was 
not kind enough, he did not oblige the  
questioner  on  the  plea  of social security.   It  
is   of pertinence  to  ask whose   security  the   
Deputy  Minister was safeguarding; and what 
happened' to the hoarder, nobody knows.   
Then, why were extraordinary powers given to   
the   Government   and   taken     by them?   
Perhaps,   to  arrest  the   Communists  and  
other    Members  of    the Opposition.   I   have  
no  plea  for  the wrong-doer whosoever he is; I 
have-no plea for the anti-national elements. But 
we  have  a  right to know  what happened to 
this nationalist merchant and how was he dealt 
with.   I have referred to this case because it 
came handy  to me through this morning's 
papers  from   Bombay.   Now,     seeing 
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this behaviour in the past, what guarantee is 
there about tha effective steps for holding the 
price line? But all the same, we are grateful to 
the President for emphasising that point once 
more. 

Then there is a reference in the President's 
Address to Gold Control. Members who have 
spoken previously have referred to it. Now, 
this control is justified variously. In one strain, 
it & contended; thait In the absence of foreign 
exchange, gold reserves are necessary t0 pay 
for the special defence equipment and the 
foreign imports. Whether it is for defence 
equipment or for developmental schemes, 
foreign exchange is needed, and there are no 
two opinions about it. In another strain, it is 
said that it is aimed at checkmating gold 
smuggling. In that event, the main effort is to 
bring down the gold prices so that smuggling 
does not remain remunerative. In any event, 
the most effective and the least painful 
measure would have been to swoop down upon 
the vaults and the banks. All gold deposits 
against borrowing could have been liquidated 
and converted ipito Gold Bonds. Nothing of 
the kind lias happened. By putting a time limit 
they allowed its conversion into ornaments 
which are outside the purview of these rules. 
Instead, they came down mercilessly on the 
lower middle classes who individually held 
meagre quantities as the most stable form of 
security. I will tell you an instance which 
happened here in Delhi in my neighbourhood. 
A few months back, a certain government 
official's father became so desperately ill that 
the doctor had to order oxygen gas. That was at 
about one o'clock in the night. And the officer 
had no cash. He went to a shop and asked for 
oxygen gas. He was willing to pay a cheque. 
But the shopkeeper declined to take the cheque 
because there are all kinds of cheques, and 
there can be forged cheques also. I do not 
blame the shopkeeper. But that man had no 
money. He came to me. I too did not have the 
sum of Rs-. 300 which he  asked.   I  said,  
"Take your wife's 

bangles and deposit them with that man, and 
ungrudgingly he will give you the oxygen gas 
if the, bangles are worth that amount." Of 
course, the bangles were worth Rs. 800. And 
he parted with the oxygen gas cylinder. I am 
stating this to show what such small reserves 
mean to the middle class people. They mean 
the saving of life at times also. There is some 
theory.   I will come to that. 

In the period of new capitalist expansion 
where there is more of displacement anl 
insecurity, gold has always been looked upon 
as the final stable form of security. This is 
very largely the case with the lower middle 
classes. The stability resides in the purity of 
the metal, 22 and 24 carats. They are now 
snatching away that element of stability and 
thrusting down the threats of the poor people 
that purity or carat standard which in Bombay 
has come to be described as 'Morarji purity' 
and 'Morarji carat'. Those who hoarded gold 
as a measure of wealth, have escaped. Now, 
the speculators have started carrying these 
Gold Bonds to the stock exchange and are 
reaping, parasitic profits. Gold Bonds were 
quoted at Rs. 115—120 a fortnight ago when I 
was in Bombay. That is the fate of the Gold 
Bonds and of all the rules at »ecuring gold. 
Meanwhile, this is bound to harasi the lower 
middle classes whose only means of security 
against declining age or disease or any 
calamity, which our benign Finance Minister, 
who so much belives in a socialist pattern of 
society, is out to snatch. 

There is another point which we have to 
consider. Government have taken over the 
Kolar Gold Mines and now find that the 
production cost of gold is much higher, much 
above the maturity price of Gold Bonds. Now, 
how are you going to sell that gold? Either the 
mines have to be closed down or the gold has 
to be sold at a loss. And how will the loss be 
made up? By further taxation. That is what 
will happen in the welfare schemes for the 
people in the name of securing gold, and 
therefore, though the   motive   was   good,   
the  measures 
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adopted are only injurious, and I will assure 
the Finance Minister or, for that matter, any 
authority, that once the gold passes into the 
rural areas—it may be in small quantities—
grams; it will not be in big lumps—they can 
never unearth it, and meanwhile it will be an-
other performance, like the prohibition 
business, and will open a new paradise for 
the social pests and the police who get their 
secure incomes out of this surreptitious 
business. 

Lastly, I propose to refer to the poignant 
situation, as it drags on after our acceptance 
of the Colombo proposals. The Chinese do 
not seem to accept these proposals. My own 
feeling is that they will haggle a good deal 
and will want to come to the negotiation 
table without accepting the proposals. India 
does not accept such a position and the 
stagnation continues. In spite of the heroic 
words that we utter here—I have heard them 
a lot—the question is: How long can such a 
situation continue in the country? I am not 
concerned with what the Chinese do; I am 
concerned with my own people. I see the 
shift in their mood. Today they are very 
much restive, and I do not know, as the new 
taxation measures appear in the new Budget 
proposals, what the state of affairs will be 
when actually there is no action, there is no 
movement, there is no large-scale prepared-
ness, no picture before our eye-sight. Only 
sentimental appeals of this group or that 
group will not carry us any further. Therefore 
it is time, I suppose, that Government 
considered the situation and got ready to tell 
the people, to give their reply in a convincing 
manner so that at least the demoralisation, 
that I fear, would follow in the wake of the 
mounting taxation and mounting prices may 
be averted. 

Thank you. 
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"But Pakistan also has strong traditional 
economic, legal and religious ties with the 
fabled vale, Pakistan has possession of the 
rugged western approaches to the valley. Thus, 
any settlement of the Kashmir issue as a whole 
involves an agreement on access to the valley." 
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"The facts of the situation are that 

Pakistan is situated between hostile—a 
very hostile—India on the one side and an 
expansionist and unscrupulous Russia. As 
long as the relations between Pakistan and 
Britain are good and Pakistan remains in 
the Commonwealth an attack by Russia—
and also I am inclined to believe, an attack 
by India—on Pakistan brings in the U. K. 
and the U. S. A. on Pakistan's side." 
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"But Pakistan also has strong traditional 
economic, legal, and religious ties with the 
fabled vale. Pakistan has possession of the 
rugged western approaches to the valley. 
Thus, any settlement of the Kashmir issue as 
a whole involves an agreement on access to 
the valley." 
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"The facts of the situation are that 
Pakistan is situated between hostile—a 
very hostile—India on the one side and an 
expansionist and unscrupulous Russia. As 
long as the relations between Pakistan and 
Britain are good and Pakistan remains in 
the Commonwealth an attack by Russia—
and also I am inclined to believe, an attack 
by India—on Pakistan brings in the U.K. 
and the U.S.A. on Pakistan's side." 
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THE DEPUTY CHAIRMAN: Mr. Tariq, 
please wind up; you have taken four minutes 
more. 

SHRI MOHAN LAL SAKSENA (No-
minated) : Madam Deputy Chairman, We all 
feel grateful to the President for his Address 
outlining the salient features of the present 
situation and making valuable suggestions to 
guide our deliberations. I rise to make some 
plain observations, to recount certain 
unvarnished facts, place some pertinent 
questions and my conclusions for the 
consideration of the hon. Members. 

Madam Deputy Chairman, the President 
has rightly stated in the Address that the over-
riding issue has been and today is the Chinese 
aggression and every issue has to be 
considered in this context. 

[THE   VICE-CHAIRMAN    (SHRI   M.    P. 
BHARGAVA) in the Chair] 

In another paragraph he says that many steps 
have been taken to improve and expand the 
armed forces and to co-ordinate and increase 
production in our ordnance factories besides 
this assistance taken from private companies. 
Sir, it is full four months since the Chinese 
launched the massive invasion and we have to 
review what has been done during these four 
months. In the last session in the other House, 
the Prime Minister was pleased to recall the 
famous observation of the far-sighted and 
eminent British statesman that even bad gene-
rals are known to have won wars but no 
debating society had won a single war. I 
wholeheartedly agree with that observation and 
would respectfully like to add that mere 
speeches, statements and slogans will not solve 
any problem, much less will they enable us to 
meet the present menace. Most of us are 
offenders in this respect but I respectfully 
submit that perhaps the Prime Minister has 
been the biggest. For during these four months 
he must have delivered at least several hundred 
speeches on an average of three to four a day. 
And as he has been preaching to others to 
conserve energy and not to fritter it away and 
as the President has also pointed it out in the 
Address; I would respectfully ask him to 
conserve energy, for how long can he go on 
like that? He has been himself stressing that 
the national emergency is going to be a long-
drawn affair. If he goes on like that, he cannot 
be expected to carry on for long. So I feel he 
should not make so many speeches and 
statements. Let there be fewer pronouncements 
and let him conserve his energy and the people 
will follow his example. 

Here I may also refer to a recent speech of 
the Minister of Economic and Defence Co-
ordination, delivered on the 5th February, a 
fortnight before the Address by the President, 
in which he said that most of the news today 
mostly consists of ministerial speeches and 
each Minister claims to have done something 
which he has not 
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[Shri Mohan Lai Saksena.] done; perhaps 
he takes the intention for doing a thing as 
having done it. This is a statement made by a 
Cabinet Minister in the presence of another 
Cabinet Minister. 

About the opposition parties the less aaid 
the better. Even in this House our friend, the 
Communist leader, has tabled no less than 66 
amendments to the Motion of Thanks. I 
would respectfully suggest that if he wanted 
the House to concentrate on the points he 
desired to raise he should have tabled fewer 
amendments and then the House would have 
applied its mind. Now, this involves only 
waste of energy and unnecessary expense 
over typing, cyclostyling without achieving 
any purpose except perhaps that it may be in 
the interest of hi* party. 

SHRI AKBAR ALI KHAN: But you should 
appreciate their industry and hard work. 

SHRI MOHAN LAL SAKSENA: I would 
have appreciated their industry and hard work 
in another direction, not in making speeches, 
issuing statements and coining catchphrases. 
Every day we are reading in the papers two or 
three phrases asking us to do this and not to 
do that; save freedom and all that. We also 
have had some experience of these slogans. 
Lok-manya Tilak coined only one, Swaraj is 
our birth right and we shall have it. Today we 
remember it. We worked for it; we strove for 
it; we suffered for it and we do not forget it. 
Gandhiji during the Quit India movement had 
only one slogan: 'Do or Die'; and we know 
the result which we have been able to 
achieve. Why this plethora of catchphrases 
and slogans which we see published every 
day in the papers? Do any of you remember, I 
ask, the slogans published in today's papers? I 
think it is all waste of energy, waste of time, 
and energy misdirected and misutilised. 

Having said so much about speeches, 
statements,    slogans   and   phrases,   I 

would like to pass on to another part of the 
president's Address. In the Address it has been 
claimed that the expectation of life has 
increased from 32 in the forties to 47 at present 
and that it is still rising. While we compliment 
whoever is concerned with that, we should not 
forget that in this House a statement was made 
by the Health Minister himself that it is diffi-
cult to get any article of food unadul-tered in 
the market. If that is so, and as we know the 
medicines are also being adulterated and sold 
in the market, if in spite of all that—which the 
Government should have prevented but which 
it has not done—the expectation of life is 
going up, it means that it could have gone up 
much more if the Government were alert and 
had discharged its duty by preventing the 
adulteration of articles of food, medicines, etc. 

Now, I will come to another part of the 
President's Address. In para 13 it has been said 
that many steps have been taken in order to 
expand our armed forces and increase 
production in our ordnance factories and that 
assistance has been taken from private 
companies also for this purpose. I may just 
remind that one of the many steps taken was 
the appointment of the Minister for Defence 
and Economic Co-ordination and let us see 
what he has got to say on this. I have got his 
full speech; I do not want to refer to it in 
detail. He says, 'I have been entrusted with this 
task but I have not been able to have a clear 
picture of the task that has been assigned to 
me.' Most of us do not have a proper com-
prehension of the task before us because in the 
new circumstances the task before us is much 
bigger than what we were thinking of before. 
If the Minister of Economic and Defence Co-
ordination says that he has not even grapsed 
the full picture of the task, what are we to 
think of the achievements about which the 
President has referred? Not only that; he says 
that it is more important for us to think of 
what has to be done rather than of what has 
been done in the past.   He say3 that every one 
in the 
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Government should realise that achievements 
in the past, however great, are relatively small 
as compared to "what is to be done. In view of 
this statement what are we to think of the 
achievements? 

Now, let us look at another portion of the 
Address. The President has referred to the 
imperative need for «conomy, avoidance of 
waste, extravagance, etc. He says this is 
important always but is more important now. 
We would like to know what has been done in 
this direction. I was the foremost to suggest a 
number of economies and one of them was that 
to begin with we might ask every Ministry to 
place at least ten per cent of their staff «t the 
disposal of other Ministries and Attached 
Offices which may require additional staff. 
Well, a circular was issued asking Ministries—
not to surrender immediately—to prepare their 
budget on the basis that they will have to 
surrender ten per cent, of their staff. Certain 
Ministries did declare some bands as surplus 
but they were not given any other assignment. 
They are *till working in their old jobs. So the 
Administration has not been geared to meet the 
requirements of the emergency. It is only by 
hard work, by far-sighted thinking, by taking a 
long-range view of things, that we can meet the 
present menace, not by talking, by making 
speeches, by passing resolutions or by moving 
amendments. About economy, we know that 
there are so many items of expenditure which 
are avoidable. For instance, take the case of 
buildings. They are going to have an eight-
storeyed building for office accommodation in 
this very city at a cost of Rs. 10 crores. Is it 
necessary? At a time when Delhi was supposed 
to be preparing and taking precautions against 
air raids, to have announced that we are going 
to have a building here at a cost of Rs. 10 
crores, a multi-storeyed building, was it 
necessary? And a multi-storeyed building 
requires more of the scarce building materials 
like cement, steel, etc. Was it at all necessary? 
Was this question at all considered? No; every 
Department is thinking in its own terms and 
there is no   co-ordination   notwithstanding 

the Minister of Economic and Defence Co-
ordination. I had suggested at the last session 
that the Minister of Co-ordination should have 
been entrusted with the task of economy and 
raising resources for the emergency. Of 
course, we are very pleased at the magnificent 
response which the people have given and we 
have been able to collect about Rs. 40 crores 
or so during the last four months. But what 
about the crores of arrears of income-tax and 
other Government dues? I had suggested that 
efforts should be made to realise them. The 
income-tax arrears alone amounted to Rs. 253 
crores at the end of 1960-61. They might be 
Rs. 200 crores or so now. Nothing has been 
done. If the Ministry had taken only one step 
and declare in unmistakable terms that the 
defaulters would be given one month's time 
and if they did not maite the payment within 
that time, their names would be published and 
necessary drastic steps would be taken for the 
recovery of the arrears, I am sure the 
Government would have realised five or six or 
seven times more than what you have been 
able to collect during the last four months for 
the National Defence Fund. For most of them 
are moneyed men with some social standing 
and they cannot afford to risk their reputation. 
They hobnob with the topmost leaders and 
they cannot afford to be on the wrong side of 
them. But no efforts worth the name have been 
made in this direction. 

The Finance Minister was keen on 
disgorging gold and I have to say a lot about 
this. I have already written and on some other 
occasion I may even place before the House 
my suggestions for mobilising gold. 
Immediately after the announcement was 
made about the Gold Bond—though I am not 
an economist, I am not a financier but I am in 
touch with the people—I could see that the 
Gold Bond scheme would fail to yield the 
desired results. I had suggested certain other 
measures, but he insisted on the soundness of 
his policy and persisted in its implementation. 
The Finance Minister is well known for his 
courage of conviction, 



527     Motion of Thanks on     [ RAJYA SABHA ]     President's Address 528 
[Shri Mohan Lai Saksena.] for his 

hardihood and for his persistency. But I am 
sorry to observe that most of us lack what 
may be called the strength to realise and own 
up our errors and failures and still more, to 
have the wisdom to retrace our steps before 
it is too late. 1 hope and pray that the 
Finance Minister may have the wisdom and 
strength to think over the developments, 
over the achievements, over the results of his 
quest for gold, which as is freely alleged and 
widely believed, has proved to be a wild 
goose chase or a phoney war against 
hoarders and smugglers. This measure has 
shaken the confidence of the people in the 
Government, has dislocated the domestic 
economy of millions and has thrown 
thousands of persons out of employment 
without achieving the desired results. I will 
not take any more time, but I may only 
submit that in democracy it is the will of the 
people and the cumulative wisdom of their 
representatives that count and prevail over 
the will and the wisdom of individuals, 
however high and mighty they may be. It 
had been amply demonstrated a few months 
back when the Defence Minister had to 
resign, the topmost General had to retire 
under the pressure of public opinion. I may 
also point out that failure on what may be 
called the financial front, may have even 
more disastrous and far-reaching 
consequences than a few military reverses in 
the initial stages. (Time bell rings.) Can I 
have a few minutes more? 

THE VICE-CHAIRMAN  (SHHI M. P. 
BHARGAVA) : You can have two minutes. 

SHRI MOHAN LAL SAKSENA: I am 
going to conclude. I was saying that as has 
been pointed out in the address, economy»in 
expenditure is always important but it is more 
so to-day. The finance portfolio is a key 
portfolio. Even in normal times the task of the 
Finance Minister is arduous and taxing and it 
is a whole-time job. In an emergency it 
becomes still more difficult. And I am sorry if 
for any reason the Finance Minister falters and 
fails to rise equal to his tremendous respon-   | 

sibility of raising the resources for tiding over 
the emergency, I have no doubt that the 
consequences will be serious and far-reaching. 

Similarly, on the agricultural front— since 
there is no time I do not want to refer to it. 
However, there is ■ one thing which has been 
overlooked and I have been pressing all the 
time. We have been supplying fertilisers, good 
seed, water, etc., but still the yield per village 
is going down. Though yield per acre may 
have increased. I do not know how far these 
figures are true, reliable and correct, but even 
then the yield of cereals per village is going 
down because of the change of economy from 
kind to cash. Formerly the labourers were paid 
in kind and so people could employ the full 
quota of labour in the farms. But now they 
have to be paid in cash and, therefore, they 
allow the land to remain fallow. They cannot 
lease out on sharing basis because of the rent 
laws. So, whether you may fix a ceiling of 30 
acres or whatever it is, a part of the cultivable 
land will remain uncultivated and a large 
number of agriculturists remain idle. 
Therefore, I have suggested and I have been 
pleading for it that we should have an 
employment and production co-operative in 
every village by which every inch of cultivable 
land is cultivated. You will have the necessary 
labour for it. I hope this will increase pro-
duction. I do not want to go into it in detail. 

Before I conclude I want to refer to another 
point and it relates to labour levy. I have also 
been pleading for it for several years. Although 
on the face of it, it may appear to be novel, it is 
not so. Mahatma Gandhi had made the 
significant observation that labour is our 
wealth and everyone who can use his labour 
has wealth. Not only that. In 1948, what was 
called as 'Saivodaya' plan was drafted and is-
sued over the signatures of prominent 
persons—our Planning Minister was also a 
signatory to it but he seems to have fox gotten 
about it today— we have been thinking of 
raising a labour force. 
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Enhancement of taxes is not going to yield 
much and it may cause widespread hardships 
and adverse effects. So, I have suggested that 
every male adult should be required to give 14 
days of labour every year or five grams of 
gold in lieu thereof, and I know the white-
collared people and affluent classes will 
forego' five grams of gold rather than do 
manual labour. This is not a novel idea. It has 
been practised in France. It was in vogue, I 
understand, in some parts of Madras. 

SHRI AKBAR ALI KHAN: We are also 
doing it now. 

SHRI MOHAN LAL SAKSENA: Not that. 
You are going to have a labour bank. But is it 
going to work? I want that you and I should 
work. Gandhiji wanted us to take to spinning 
because it was not possible for us to take to 
agricultural work. Now, We are short of food, 
we are dependent upon the U.S.A. for our 
food supplies, against which Mahatma Gandhi 
had warned us. He had told us that for a 
country like India to depend for her food 
supplies on another country was the height of 
bankruptcy and that we would be mortgaging 
our freedom for the dependence of a big 
country like India on another country for the 
supply of its primary need like food is 
potentially of greater danger to her 
sovereignty and freedom than even military 
alliances. I, therefore, feel we should fully 
avail of the national emergency to make the 
country self-sufficient in regard to our food re-
quirements. You must make it a condition that 
every one of us everywhere should work for 
increasing food-production and not merely be 
satisfied by sacrificial spinning at Raj-ghat. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Mr. Saksena, it is time for you 
to wind up. 

SHRI MOHANLAL SAKSENA: Thank 
you. 
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"Progressive opinion in many parts of 
the world is disquieted by this wave of 
repression." 

 

"Protests to Prime Minister Nehru and 
the Indian Government have come from the 
Communist Parties of Indonesia, Ceylon, 
Italy and Belgium. The Communists of Bri-
tain, Hungary, New Zealand and other 
countries have likewise protested against 
the arrests. Pravda, organ of the CPSU 
Central Committee, has repeatedly come 
out in defence of the Indian Communists. 
Soviet newspapers and journals, including 
'New Times', have received numerous 
letters asking why men whose activities are 
in the interests of the Indian people are 
being so harshly persecuted." 

 

"But the arrests continue. In some States 
arrested Communists are being kept in 
appalling conditions and their families 
subjected to persecution." 
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"The territory Pakistan holds in Kashmir 
should go to her, together with such 
portions along the Ceasefire line that India 
now occupies, but which are essential to 
Pakistan for developing the areas under 
control." 

 
"The Kashmir problem has to be solved 

not so much because China has attacked 
India, nor because President Ayub Khan is a 
good fellow; but simply because India has 
lost face in the world and thus • one   of the   
bulwarks of   interna- 
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tional peace has been destroyed. This is an 
international problem. It is also a wordly, 
political question, not a spiritual one. In the 
realm of the spirit or conscience a Socrates 
or a Jesus can defy the world; the Indians 
cannot talk of democracy and practise 
colonialism or unreal idealism." 

 
"But provided an absolutely impartial 

plebiscite is held, which is not influenced 
by the present authorities, as every previous 
election in Kashmir has been, there seems 
to be every likelihood of the people of 
Kashmir deciding to wish to be part of 
Pakistan." 
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PROF. A. R. WADIA (Nominated): Madam 

Deputy Chairman, I am very happy and very 
proud that I have an opportunity of supporting 
this Motion of Thanks to the President for his 
gracious Address. In the Address the 
President has drawn our attention to several 
good points of the Administration. The 
expectation of life has increased from 32 a 
few years ago to 47 now. Malaria has been 
eradicated and we can confidently look 
forward to the eradication of diseases like 
tuberculosis or epidemics like cholera, small 
pox 

and plague. We recognise that there has been 
marked improvement in education though we 
have to be conscious of the fact that we are 
lagging behind the provisions of the 
Constitution. 

[THE   VICE-CHAIRMAN    (SHRI   M.   P. 
BHARGAVA) in the Chair.] 

Our industries too have made progress though 
we have a right to expect better returns than 
one per cent, or decimal point something per 
cent, from our public sector concerns. 

There is a widespread impression among the 
public that we have been not very hearty in the 
expression of our thanks to the United 
Kingdom and the United States of America for 
the help that they have given us. I am 
particularly happy that the President has given 
the lie to that impression by publicly 
acknowledging the gratitude that we owe to 
these two grea t friends of ours. I also 
welcome the reference, though very brief, to 
economy in expenditure, elimination of waste, 
conservation of our material resources and 
restraint on consumption. But today the mind 
of every Indian is filled with the topic of 
China and in spite of all my admiration, in 
spite of all my respect for the President, I 
regret to say that the Address does not give us 
any very definite lead in this matter. The 
President is pleased to say that "Our country, 
committed as it is to peaceful methods, will 
always endeavour to solve disputes peacefully 
provided this is in consonance with our honour 
and freedom. But whatever may happen, we 
cannot and will not submit to dictation backed 
by military force." I am afraid this is blowing 
hot and cold at the same time. It does not give 
us a definite lead as to what we have to do. I 
know that in the country there is a great desire 
to drive the Chinese out of our soil. I as a 
humble Indian wholeheartedly feel the same 
way, and this Parliament passed a solemn 
resolution to that effect but we have no-itced 
that we have failed to act up to our own 
resolutions or wishes. When the Chinese 
passed unilaterally the cease-fire order, it was 
open to us to 
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[Prof. A. R. Wadia.] walk in as they walked 
out but we did not do so, perhaps for a very 
good reason. Perhaps the Government felt on 
the advice of their own military officers that 
we were not strong enough to fight; perhaps 
they were afraid that the Chinese might have 
walked out but they might walk back again. 
We are fully conscious of the humiliating 
position that we lost thousands of prisoners 
without gaining a single Chinese prisoner of 
war, that we lost our equipment in huge quan-
tities without gaining back anything from the 
Chinese. Well, Sir, this is a very humiliating 
position. Now, if the Government feels that we 
are not strong enough to fight, there is another 
alternative and that alternative is to take up 
negotiations on the basis of the Colombo 
proposals. I personally feel that the exchange 
of notes is not going to solve the problem. It is 
only waste of precious paper. If you want to 
negotiate there is only one short cut to it and 
that is for the two Prime Ministers to meet face 
to face and discuss and solve all the problems. 
We have to recognise that we are not in a 
position to dictate terms to China but we can 
hope that our Prime Minister with his prestige, 
with his powers of persuasion, with all the 
help that he has rendered China in the past, 
may evoke some-response in the heart of the 
Chinese Prime Minister Chou En-lai. Perhaps 
there may be echoes vof the olden days, of the 
Bhai-Bhai spirit, and Chou En-lai may soften 
and may give us better terms than perhaps we 
have a right to expect on the basis only of our 
performance in the war. I do not think this is 
an impossibility; it ought to be tried and I am 
perfectly ■certain that any peace that we may 
get may not be to our liking but it will not be 
so humiliating as the peace that was imposed 
on Germany after the two World wars or the 
peace that was imposed on Japan at the end of 
the Second World War. And yet within fifteen 
years these countries have again become very 
powerful. Today Germany is the most 
flourishing country in Europe as Japan is the 
.most flourishing country in Asia. Even 

if we have to bend for the time being and 
accept terms which we can never willingly 
accept, we have to make the best of it 
provided we fulfil one condition and that 
condition is that we realise our responsibility 
to the country in the future. For the last five to 
seven years we have chosen to go into the 
sleep of Kumbhakarna; it is time for us now to 
be vigilantly aiive to the needs of our country 
and to build up a strong military force which 
will prevent any further humiliation of our 
army and of our country in the future. 

Sir, as soon as the Chinese crossed our 
borders, the emergency was declared. The 
President is pleased to say that "at present no 
actual fighting is taking place". It is a 
statement of plain truth. In the face of this 
statement is there any need for a continuance 
of the emergency? There is one unfortunate 
fact that the great enthusiasm that was created 
four months ago does not exist now. The only 
sign of emergency that we find is a perpetual 
demand for more and more donations from the 
rich and the poor alike. Such a demand cannot 
maintain our enthusiasm, cannot maintain our 
warlike spirit, and our warlike spirit is going 
down. That is a danger and I think the sooner 
the emergency is ended, as soon as some sort 
of peace is achieved so that we know exactly 
where we stand, the better it will be for our 
country. We shall then be in a position to 
devote all our energies to building up our 
military resources. It will be for the Finance 
Minister to find the financial resources. On 
our part, 1 am perfectly certain that we shall 
get as much help as we want from our friends 
across the seas, whether of the Communist 
bloc—I mean Russia—or from the West, more 
prominently the U.S.A. and the U.K. We can 
hope to get assistance from that part I am per-
fectly certain, and we shall be convinced 
about it very shortly, that the Budget is going 
to tax very heavily our purses as well as our 
patience. But we will have to face it. There is 
no escape from it.   We may have to 
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bleed white for some years to come. Our 
soldiers will have to fight or keep ready for 
fighting. Our labouring classes will have to 
toil. Our richer classes wiU have to pay till it 
hurts. There is no escape from these ugly 
facts. Perhaps China has taught us a lesson for 
which we ought to be thankful to China, that 
in this wicked world we cannot always 
continue to live on talks of peace. We have to 
be prepared for the worst. The honour of our 
country is in the hands of the Government and 
I do hope that whatever humiliating peace 
may be forced on us by circumstances we will 
be ready to develop all the material r^ sources 
to the best of our capacity so tfiat India, like 
Germany and Chm» after a few years can 
once again hold up her head and say that 
India.is a power too. 
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"If need be, the whole country may die 
so that the human rare may live." 

''Rather than resorting to violence and 

inviting violence thereby, India should 
create an atmosphere of self-suffering, so 
that, if need be, India might die in order 
that the world might live." 

"There lies the difficulty, I think, of 
applying non-violence to large numbers, 
that we make them cowards . . . and if they 
fai£ they fail utterly." 
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SHRI SADIQ ALI  (Rajasthan):   Sir, it is but 
right    and proper    that the President should 
have devoted a considerable part of his Address 
to    the Chinese invasii n and the far-reaching 
consequences flowing from  it.    These 
consequences have led to some    very hard  
thinking  in  the   country.    This hard thinking, 
while it has confirmed us in our basic political, 
economic and social beliefs, has also destroyed 
some illusions which we cherished in    our 
simplicity.    And above all, this hard thinking 
has brought home to us the need to do things 
that we need today with  a far greater  sense  of 
urgency and seriousness.    All  these    fourteen 
years   after   independence,   we   have been    
engaged    in    formulating    and executing 
our   Five Year Plans.    We are rightly proud 
that we have made many advances in the fields 
of industry, agriculture, health, education and 
the rest.   We can also take some legitimate 
pride in the fact that the fabric of democracy is 
sustained by us while in many newly freed 
countries it has collapsed or is showing signs of 
collapsing.    It is no joke that in a vast 
populous country like India with    its poverty,   
wide-spread     illiteracy   and many other 
weaknesses    we had  inherited from the past, 
we have been able to make a successful 
experiment in this  most difficult  of  all  forms 
of government.    We have many failings but 
we have some virtues wlrch have enabled us to    
succeed in    this field. But are we sure, are we 
c nfident of the future?    All I can say is that 
we dare not be complacent or over confident.    
We see that there  are many new  stresses   
developing  in   our   economy.     Some  of  
these  new  stresses are  the result  of    
development  itself and  these stresses    can 
overturn  the structure rf democracy unless we 
are careful, vigilant, serious and earnest. 
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seriousness is in evidence in all the 
innumerable activities that are going on in the 
country.   What, after all, is a Five Year Plan?    
It is these various activities, economic, social 
:ind cultural, that are going on in the country.    
It is true that in the first    two Five Year Plans, 
in the first decade of our    development,    we   
made   many advances.    There    are many    
figures with    which I    need not    weary the 
House.    There has been some 40  per cent, 
increase in national income and there have 
been developments in industry  and  
agriculture.    But we  are certainly worried 
about the success we have achieved—or rather 
the lack of success we have achieved—in the 
first two years of the current Third Five Year 
Plan.    Last year, in this House as also in the 
other House, there was a discussion on the 
shortfalls of    the first year of the Third Five 
Year Plan We were worried that in the fields of 
industry—steel, coal and    transport— our 
expectations had not been fulfilled, and we 
were much more worried that in the 
agricultural sector we did not make any 
progress over the year 1960-61 which was the 
last year of the Second Five Year Plan.    Now, 
as    a result   of  the  many   steps   that     we 
took,    the many    measures that    we adopted, 
we have reasons to feel that in the matter of 
steel, transport and coal, some of our 
difficulties have been overcome and we are 
likely to achieve substantially the targets that 
we have fixed  for  the Third Five Year Plan. 
But our agriculture presents a depressing 
picture.   We do not have detailed figures    
before us.    We might    have them in the 
course of a week.   But it does seem from 
whatever information has come our way, that 
there is    no appreciable improvement so far as 
the agricultural sector  is concerned.    We 
planned for  an  additional   output of 20 
million tons in the Third Five Year Plan.    It 
seems that    about 17 Or 18 million tons will 
have to be produced in  the next three years.    
What  does this  mean?     It  means  that  we  
will have to make a very serious effort in order 
to be able to achieve a substantial part of this 
target and we h£.ve 

to look to the reason as to why it ii that there is 
a failure in this vital seo. tor.    We have 
introduced many revolutionary measures in our 
rural economy.   We have had land reforms; w» 
have had a widespread network of the co-
operative movement; we have had panchayats 
and we have had the Community      
Development    Projects      Li, almost every part 
of the country. And'-we have invested a great 
deal in all these experiments.   I understand that 
even the    members of the    Planning. 
Commission are not sure whether the*. steps 
that they have taken or the measures that they 
have adopted are correct.   Maybe, all the 
measures are cor., rect because a measure may 
be theoretically right, ideologically s und, but it 
may not produce results.    There is' nothing 
wrong with the co-operative movement;  there  
is  nothing     wrong with the panchayat system.   
They are all very good.    We need them.    But 
it does not mean that because tney are good, 
they will produce results.   They will produce 
results only when there is the necessary effort to 
make thejn produce results; there should ^e   the 
necessary  application.    Therefore,  we-have to 
go    very deeply    into tnese matters because in 
the wake of    the Chinese invasion or for other 
leasoni, it is very necessary that our Five Year 
Plans  are  carried  out.    The  Chinese invasion   
has    only    emphasised   the need, the 
imperative need, for implementing    our   Plans.   
Nothing   more foolish was said than when it 
was said that for the sake of the emergency, we 
shculd abandon or cut down our Five Year 
Plans.    We dare not.    Ouv Fiv* Year Plans 
will remain, but all    the difficulties are in  the 
field of  implementation.    Therefore,    we    
have    ta give    very  serious    thought  to    
thi* aspect of the matter.   In recent week* there 
have been many Ministerial Denouncements.    
There have also been-pronouncements from the 
Members ot' the   Planning  Commission   
expressing" deep concern at the shortfalls in   
the field  of  agriculture,  and   they  thfn--selves 
have told us where the defsci. lay in 
implementing the various measures.    We are 
sometimes  told    that-there is lack of co-
ordination between* 
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are sometimes told that there is lack of recep-
tive co-operation from the States. "Well, 
whatever the reasons, we have to be very 
vigilant, and we have to go deeply into these 
matters. Now we have had tfhe Package 
Programme. I understand this Package 
Programme has yielded results. Now, if we 
like jn the light of the results the Package 
Programme has yielded, we might review our 
whole Community Development Programme. 
We must also review the working of the 
Panchaynt system and the co-operative move-
ment. They are all vital parts of the new 
economy we are envisaging. ■There is no 
question of our giving up the Panchayats or the 
co-operative movement. They have to be 
strengthened, vitalised. So, whether to the 
context of the Third Five Year Plan or in the 
context of the Chinese Invasion, we have to 
give very serous ^thought to thi3 matter. 

Now I would like to say a word ^nbout our 
foreign policy. It seems to me that the basic 
foreign policy of this Government has been 
subscribed to by all people in the country, hy 
ai! parties in this House. It is only after the 
Chinese invasion that doubts have arisen in the 
minds of some people. There are two basic 
elements in our foreign policy. One is that we 
work for world peace. Now, is there a country 
in the world which is not claiming to work for 
world peace? The Unted ■States of America is 
workmg for World peace. The Soviet Union is 
working for world peace. Ail countries in the 
world, whether -hey aie committed or non-
committed, are working for world peace. And 
why are they working for world peace? Not 
that they believe in the doctrine of non-
violence. We also are not working for world 
peace because we believe in the doctrine of 
non-vio^uc*:. Our working for peace has 
nothing to do with our faith in non-vioience— 
it is an entirely separate issue. We are working 
for world peace 'oecau.se today we know that 
the consequence of large-scale violence can be 
terrible, 

can be catastrophic, and therefore as men of 
common sense all people in the world have 
come to the realisation that peace is vitally 
necessary in the world of today. Therefore, we 
mu-l all work for it. I, therefore, do not think 
that any party in this couc ry or any individual 
in this country can disagree with this objectr/e 
>i the foreign policy of the Government of 
India. And there is another element, and that is 
the element of non-alignment. Now non-
alignment hau cume under some criticism and 
it has come under criticism in the context of 
the Chinese invasion. Well, when our country 
is in danger, we are fully entitled to seek help 
from any quarter in the world, and I do not 
think non-alignment has come in the way 
either of our seeking tfhat help, or has come in 
the way of other countries giving us that help. 
The other countries from whom we have 
received assistance have never troubled 
themselves about our non-alignment. There 
might be other considerations, there might be 
other difficulties, but non-aligan^ent is not 
one of the obstacles thai, conies in the way 
either of our seeking aid or other countries 
giving us aid. 1 am sorry, I would have liked 
to expatiate on this aspect of the matter but the 
time at my disposal is limited and I also want 
to refer to another ni^'ter^ 

Mr. Mani and Mr. Vajpayee referred to the 
resolution passed by the Congress Working 
Committee yesterday. It is quite possible that 
that resolution is liable to be misunderstood. 
But what exactly is that resolution? Now how 
do we all conduct our party meetings? All 
parties in the country, whether Communist 
Party or Praja Socialist Party or Jana Sangh, 
they all hold their meetings. And these meet-
ings are attended by whom? 1 mean, they call 
their meetings and it is their party-men who 
attend these meeting". Now, I do not think that 
in a meeting organised by the Congress Party 
the Communists have much to do with it, or 
the Jana Sangh has much to d> with it. All of 
us call our meetings. The Jana Sangh calls its 
meetings. The Communist Party calls its meet-
ings, and we, the Congress Party, call 
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our meetings.   Now, a few cases were brought 
to our notice that under some 
misunderstanding some    Congressmen 
sometimes attend the meetings of the 
Communist Party, or the meetings cf the Jana 
Sangh, not of the Jaaa Sangh as such, or the 
Communist Party   as such, but of their allied 
organisations and    there    are   many    
organisations which   are     associated   with     
these parties.    Sometimes it may be difficult 
for them to distinguish because there are 
innumerable Congressmen  and it is quite 
possible that some Coagross-men    under    
some   misunderstanding attend the meeting of 
an organisation without knowing what party it 
beings to.   Now, for example, if the members 
of the Jana Sangh attend the meetings of 
another party, they may be criticised on the    
ground that    they are associating themselves 
with the political activities   of a particular   
party. Likewise,  if  any  Congressman  under 
some     misunderstanding     attends     a 
meeting of the Communist Party, he may be 
attacked on the ground tia! he is associating 
himself with the political  activities    of that 
party.    But it does not mean that we are not 
working for national unity.   Hers is    the 
Citizens'  Committee and in the Citizens'  
Committee    there  are    var.ous parties and 
there are individuals who do not belong to any 
party and we are working together.   Therefore, 
this particular   resolution    of   the    Cong-ess 
Working   Committee    should not   be 
misunderstood in the way it had been 
misunderstood.   It does not mean that we have 
put a ban on contacts with other political 
parties.   Nothing cf the kind.    In a way every 
political party has put a   ban, I mean    under 
some limitations every party functions.    So 
the   Congress   Party    also   functions under 
those limitations.   Therefore, in order to 
obviate that misunderstanding the resolution 
was passed, and h did not in the least mean that 
we are introducing  any  restrictive  practVe  in 
the functioning of our organisation. 

SHRI K. V. RAGHUNATHA RUDDY 
(Andhra Pradesh): Mr. Vice Chairman, the 
President, in his survey of the nation, and 
while taking stock of 

'.he situation, was pleased to reier to 
the Colombo proposals and also to the 
various aspects of economic develop 
ment in relation to defence and oth'et 
social welfare measures. As regards 
the Colombo proposals Mr. Vica- 
Chairman, we have now come to know 
some new terms in international d.i » 
lomacy, and probably, some o- .n» 
words now sought to be used by the 
Chinese, will go down in the history 
of diplomacy, rather into the dic 
tionary of words and phrases being 
used in international diplomacy, with 
different connotations and with 
different denotations. One is not cer 
tain what exactly the words mean, if 9 
particular word is used in a paitiailaf 
context, and if we expect affirmative 
meaning in the ordinary course of 
understanding of our language, whiW 
the words are sought to be understood 
in a different way. Though we may 
not feel the despondency expressed by. 
Prof. Wadia, there is no necessity t<| 
feel over-enthusiastic about what has 
happened. It is said that "E'ernaf 
vigilance is the price of freedom". 
Whatever might be in store for thff 
future, the vigilance is the first step' 
which we shoula not miss. In the' 
context of eternal vigilance the first 
aspect of the problem, that has to be 
dealt with, is industrialisation even ta' 
develop defence production. Defence' 
production cannot be dissociated fronj 
the general development of industries' 
in this country. And in the context 
of industrialisation, Sir, the basic raw 
material, that is, electricity, is the 
most essential commodity, which is 
absolutely necessary for the develop-1 

ment of an industry. •*. 
'   3 

In this context, Sir, the location of industries 
is important. I need not quote the well-known 
economic prin^ ciples laid down by Prof. 
Weeber and' Sergeant Florence. Rut only 
recently the World Power Conference, which 
met at Melbourne in 1962, has review^ ed the 
problems in relation to electri-'-city. It has laid 
down certain prinJ ciples. In this context I 
might quote the proceedings of the Conference 
fron| the journal, "Engineer" dated November 
2. 1962.   At page 754, it says:      ' 
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been a general tendency to establish mines 
at or near the point of consumption in order 
to eliminate the high costs of transportation. 
Rationalisation has taken the form of the 
development of large, new, modern mines 
in favourable locations, the re-organisation 
and mechanisation of suitable existing 
Biines and the closing d wn of diffi- 

. cult uneconomic mines." 

% may be permitted to state that kothagudam 
area in Andhra Pradesh ts one of the places 
with fertile resources for the development of 
electrify even to the point cf 1,000 MW. And if 
the Government of Andhra Pradesh, which is 
manned by able persons and which is a highly 
stable Government, in spite of designed 
rumours and conspired propaganda, do not 
choose to complain, I must say Cfiat it is due 
to the generosity of the Xndhra Pradesh 
Government and the public that they do not 
come into the qpen and complain that they are 
uot Jrven a sufficient quota in industrialisation. 
That does not mean, Sir, that pi the interests of 
defence production fhe Central Government 
should close their eyes to the various economic 
factors which go to make a proper unit for the 
purpose of producing electricity which, in my 
opinion, is the basic raw material for the 
production of any ermaments or any steel or 
steel alloy. v Wow, Sir, I congratulate the 
Central Water and Power Commission and the 
Minister of Steel and Heavy Industries for their 
revised thinking in relation tot turbo-generators 
of electricity. Our engineering section or the 
experts in tEe field have been suffering from a 
Cbrnnic crisis in their thinking—they gaid that 
we should start only with 30MW or 50 MW 
generators. On the contrary, the World Power 
Conference Jtas come to the conclusion that 
the entire theory was out-da!ed and they have 
come forward with a different type of thinking. 
In this context 1 dust congratulate them for 
revising Iheir theories and for thinking of pro-
ducing 100MW generators now at 
Ramchandrapuram in Andhra Pradesh. 

In this context I might also quote a relevant 
passage from the proceedings of the same 
conference published in the very same 
"Engineer". What they say is this: 

"In the discussion of system 
growth factors a marked world 
wide trend has been established to 
wards the adoption of individual 
generating units of larger capacity. 
This is most apparent in the field 
of conventional steam turbo 
generators where reports on even 
moderately sized power systems 
mention installation of 200MW to 
300MW capacity units. For larger 
systems such as those of England 
and Wales and the U.S.S.R., 
development of 500MW single shaft 
and        800MW cross-compound 
machines is mentioned, while for the T.V.A. 
system in U.S.A., a cross-compound unit of 
500 MW capacity is in service, 700MW 
units are under construction and 900MW 
units are projected. It would not be 
surprising to see individual steam units with 
capacities exceeding 1000 MW brought into 
service during the next decade in the larger 
power systems which would not be em-
barrassed by the reserve generating capacity 
required to cover the loss of such a unit. The 
economic gains from large units arise from 
reduced capital cost per kilowatt, reduced 
manning cost per kilowatt and increased 
efficiency of boilers and turbo-generators 
due to the size factor. These gains must be 
offset against an increase in system reserve 
capacity to ensure security of supply as unit 
size increases, possible transmission 
difficulties in absorbing large blocks of 
power concentrated in a few locations and 
the inflexibility of some large steam units 
for following rapid changes in load." 

If we take these principles into consideration, 
the Kothagudam area satisfies all the canons 
and tests laid down by experts all the world 
over, as their proceedings are already reported 
in the World Power Conference, to start 
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a unit for the purpose    of producing 
electricity even up to 1.000MW. 

Sir, the President was pleased also to 
observe about the various factors that should 
go to build up the integrity of the nation and 
how the various regional considerations 
should not come into play for the purpose of 
creating forces of disintegration. It is a very 
sound suggestion. But when solving the 
regional questions, the principle of integrity of 
the nation or the justice of the cause is not 
kept in mind properly. The river waters dis-
pute which is causing a lot of despair and 
agony among the Andhra public has to be 
solved not with reference to any regional bias 
or regional consideration but purely in relation 
to considerations of economic planning and 
the proper utility of waters for the purpose of 
production of either rice or other foodgrains. 

In this context, Sir, the United Democratic 
Front, consisting of a number of well-meaning 
legislators of Andhra Pradesh, had submitted 
a very useful memorandum which I hope the 
Government will take into consideration and 
give serious attention to it. 

Then, Sir, the President was also pleased to 
refer to technical education. Technical 
education is also one of the basic factors, 
rather the basic necessities, which should be 
developed in a nation for the purpose of 
developing even the defence potential because 
now the war itself has become completely 
modernised and it can be manned only by 
technicians in the field of any warfare. 

While we are dealing with the war 
situation, we must also remember in our 
minds the basic policies of our country, that 
we stand for a humanistic democratic and 
socialist country. And in this context what is 
necessary is not merely that students must be 
trained in various specialities of techniques 
but they must also be trained in the aspects of 
humanism which in other words may be 
denoted as technological humanism. Sir Eric 
Ashby, Vice-Chancellor of the Queen's 

University, Belfast, while dealing with this 
aspect of the problem named it as 
technological humanism. In a publication of 
the UNESCO entitled "Impact of Science on 
Society", Sir Eric Ashby, Vice-Chancellor of 
the Queen's University  says: 

"Technology is inseparable from men 
and communities. In this respect 
technology differs from pure science. It is 
the essence of scientific method that the 
human element must be eliminated. 
Contrary to the assumptions of some 
people, science does not dispense with 
values; but it does eliminate the variability 
of human response to values. It concerns 
itself only with phenomena upon which all 
qualified observers agree. It describes, mea-
sures and classifies in such a way that 
variation due to human judgment is 
eliminated. 

r 
Unlike science, technology conT cerns 

the applications of science tq the needs of 
man and society. Therefore technology is 
inseparable from humanism. The 
technologist is up to his neck in human 
problems whether he likes it or not. 

Long ago, in science and the modern 
world A. N. Whitehead saw the essential 
unity between technology and humanism. 
He said: ''A factory with its machinery, its 
community of operatives, its social service 
to the general population, its dependence 
upon organising and designing genius, its 
potentialities as a source of wealth to the 
holders of its stock is an organism exhibit-
ing a variety of vivid values. What we want 
to train is the habit of apprehending such an 
organism in its completeness." The habit of 
apprehending a technology in its 
completeness—this is the essence of 
technological humanism." 

In this context I may be permitted to state that 
it is not merely necessary that a technician 
should be trained in the various specialised 
fields but he must also know for what values 
this country stands for. I suggested on a 
different occasion that a student must be 
trained and must be made to pass 
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examination in the Directive Principles of the 
Constitution, in the Principles which form the 
Introductory Chapter to the Third Plan and 
also I made an appeal to the Congress leaders 
once that they should prepare a text-book 
containing contributions of Prime Minister 
Nehru to social and political thought so that it 
might be prescribed as a text-book in which 
every student of every University—let it be 
medicine, technology or any other subject—
must pass so that he must be prepared not 
only to man the problems in technology but he 
must be developed as a man with a sense of 
values so that he might also know for what 
values this country stands for. 

It is very gratifying to note that the Prime 
Minister was pleased to refer to the monopoly 
in the press. I wish the President could have 
referred to this aspect of the problem in his 
Address and at least suggested some methods 
to relieve this unrelieved agony which is not 
even attempted to be relieved so far. 

The next aspect of the problem is rather a 
delicate one but a very important one. I hope 
the Vice-Chairman would kindly understand 
me. There is what is called a lop-sided 
development in juristic thought in this country 
which has developed in recent years, 
especially in the field of Criminal Law which 
I wish the Law Commission and the Supreme 
Court would take note of. In 1958, in Virsa 
Singh's case Justice Vivian Bose delivered a 
judgment interpreting clause (3) of Section 
300 of the Indian Penal Code wherein both the 
intention and sufficient injury to cause death, 
are necessary. Though he had explained the 
judgment and had not left any loophole, the 
judgment was not clear enough to be followed 
by the Courts in full. While trying to interpret 
the judgment, various High Courts have 
expressed views by applying the judgment 
mechanically without understanding the 
import or intention that was contained in the 
judgment and they have sought to create   
problems    which   cannot   be 

solved becasue on questions of fact no appeal 
can be agitated. Again the unfortunate mistake 
has been committed in England by the House 
of Lords in Smith's case and various Jurists 
concerned have expressed their concern that 
this is a mechanical application of the 
objective test in Criminal Law. If once this 
theory of objective test is taken to a point of 
mechanical application completely without 
taking into consideration either the 
surrounding circumstances which ought to be 
taken into consideration in the interpretation of 
any fact in Criminal Law which Their 
Lordships of the Supreme Court themselves 
observed or the totality of the circumstances or 
the surrounding circumstances, which are the 
phrases used by the Supreme Court, then, un-
fortunately, I must say quite a large number of 
judgments have been delivered by the High 
Courts without understanding the scope of the 
two-phrases in interpreting the judgment or 
applying the judgment to the facts of the case. 
Sometimes, if once the judgment is not 
properly understood, I need not say that 
injustice would certainly follow. So I would 
appeal to this House and to the Law Commis-
sion to take this into consideration and see if 
anything can be done for the purpose of 
clarification of the law and interpretation of 
the sections in a better manner.   Thank you. 

SHRI D. C. MALLIK (Bihar): Mr: Vice-
Chairman, I beg to wholeheartedly support our 
President, one of the highest calibre and an 
eminent scholar and a philosopher of world-
wide fame and a forceful speaker, who, in his 
Address, has spoken some words of praise for 
our past deeds which hearten us and he has 
sP°ken' also words of hope for the future 
which would enable us and enthuse us to act 
for the progress, prosperity and development 
of this country. He has also reminded us of our 
responsibilities. 

Now I am a new Member in this House and 
this is the first occasion T have got to speak 
here. I am very shy and diffident to speak 
before suck 
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a    galaxy    of      intellectual    leaders, 
leaders in their spheres of activities. Though 
many of them are not present here,    I am 
sure they will read    my speech.   So I feel a 
bit shy and diffident.    The thought 
uppermost in our minds  is  of  Chinese  
aggression    but befo'e   I   speak   anything  
about    the Chinese aggression,  I would be 
failing in my duty if I do not say a few words    
of    praise    for    our    gallant jawans.    
Now,    ill-clad,    ill-fed,    ill— armed, our 
Jawans have fought     so heroically,  so 
bravely,     so  efficiently with such 
determination and tenacity that they drew the 
admiration of the whole  world.    I  join  
others  in    my respectful homage to those 
people, to those who have laid  their lives    
for the country.    Of course I grieve   not for 
them, for those who have fallen, because 
they have fallen for a great cause, for the 
defence of their country and with great 
honour and valour. I  would  also request  
their  kith  and kin, their near and dear ones, 
not to grieve for them    because    they    are 
always near India's heart.    They died the 
death of heroes as gallant fighters. I also 
have no words of sympathy or grief for those 
who have been wounded and some maimed 
even for life or those who have    suffered  
during the war because they have done so for 
the defence of our country and they have 
done it with all valour. 

Now about the Chinese aggression, they 
are a set of barbarians and gangsters, 
usurping power in China and they are 
destroying all the culture of old China. 
China was a great country, China has given 
many things to the world. They are the 
inventors of newspapers, of gun powder 
and thev are the constructors of the Great 
Chinese Wall. In those days to invent arms 
was nothing wrong because fighting was 
regarded as a great thing though we do not 
hold the same view now. Though we do not 
hold the same views now, I think China 
should be complimented for this great dis-
covery, the discovery of gunpowder. Nobel 
founded a prize for peace and he was the 
inventor of explosives. So there is nothing 
wrong in such discoveries.    The Chinese    
though they 

are now our enemies, we had lived for 
thousands of years as peaceful neighbours. 
There was intercourse between the two 
countries. There were cultural relations 
between us. Many savants came to our 
country from there and many of our mission-
aries went there to preach Buddhism. There 
was friendship and good relations between 
China and India. But now a set of gangsters 
have destroyed that relationship and we are 
enemies now. Let us hope that this reign of 
gangsters and bandits will be overthrown and 
that China will become a peace-loving 
democratic country. 

We have another    friend    on   our 
northwestern side—Pakistan. Pakistan, I may 
submit, had an inglorious birth. Its father was 
British diplomacy and its mother was the 
hatred of Indian readers,  haired  of India  and 
everything Indian.    It was born with    the 
breath  of hatred     for  India    in    its nostrils  
and     it  is   maintaining  that breath    even       
now.    Pakistan    has nothing but ill-will for 
us.    Pakistan always  tries  to defame  us,  
abuse  us and disgrace us.   Pampered and help-
ed by some   of the Western   powers they are 
pitching their expectations so high  that even     
if they    are    given Kashmir    they    may    
demand    East Punjab also.   We may come to 
such a pass. I hope and pray that we will not 
come to such a pass.   But if we come to such a 
pass that we have to placate either    Pakistan    
by    handing    over Kashmir or placate China 
by handing over to them the thousands of 
square miles that they demand,  then in my 
humble opinion I would say that we should    
rather    placate    China    than placate  
Pakistan.    The     hon.   Sardar Swaran Singh 
is here, he is trying for peaceful   solutions.    
We  are  all    for peaceful solutions    of the    
problems. He  is  trying for a  peaceful  solution 
of the Kashmir problem with Pakistan.    But 
unless he    is an extremely lucky man I do    
not think    he will succeed.    I wish him 
success.    I wish we should be successful in 
our negotiations.   I also wish that the Kashmir 
problem should be solved peacefully. 
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[Shri D. C. Mallik.] Our illustrious Prime 
Minister is also trying for it. But some friends 
who were negot;ating had pampered Pakistan 
too much. I hope Sardar Swaran Singh will 
succeed. But if he does not succeed then in 
that ca=e, if it is a question of handing over 
Kashmir to Pakistan—Pakistan has not the 
power to snatch it away from us, for we can 
deal with them and we will not come to such a 
pass—I say we should rather please China 
than please Pakistan. That is my humble 
submission. 

From the international field let me now 
come to my own place of Dhan-bad. Dhanbad 
is an industrial area of great importance. It 
produces the largest amount of coal in India 
and it is the best coal. So I have to speak 
something about coal and the allied subject of 
the labour employed in the raising of coal. 
Now, in the production of coal three parties 
are concerned mainly. First of all there are the 
proprietors or the managers, those who 
manage the collieries. There are individual 
proprietors, small ones and big ones, and the 
Government is the biggest of them and now 
the N.C.D.C. has come to the field. Then there 
is another party concerned, namely, labour. 
That is the prime factor in the production of 
coal. Then there is the customer and 
Government is the largest customer. Of 
course, there are also the small customers. 
First take the case of the colliery proprietors. 
They are a set of unscrupulous, crafty, keen 
businessmen. They do not care for the national 
interests or anything like that. They care only 
for their profits. Coal being the key to all 
industries, the country is in dire need of it and 
these crafty businessmen—the hon. Minister 
Sardar Swaran Singh knows it very well—are 
using the anxiety of the Government to have 
more coal, to extract more and more 
concessions for themselves and more and 
more increase in the price of coal. Now it has 
come to such a pass that it is beyond the 
capacity of the ppople to pav such a high price 
for their coal. The  remedy  for    this,   
according    to 

me, lies in nationalisation. In the first effort at 
nationalisation the N.C.D.C. made some 
mistakes and corrupt men with nefarious 
minds flocked to the N.C.D.C. and the 
N.C.D.C. became a hot-bed of corruption. I 
told all about this hot-bed of corruption and 
waste to Sardar Swaran Singh. No doubt, with 
greater vigilance on the part of the Minister 
they have set right things now and now it is 
not such a hot-bed of corruption, waste and 
theft. Anyway, I say that the remedy for all 
these evils lies in nationalisation. Of course, in 
nationalisation also there are certain dangers. 
We shall have to nationalise anyhow. But we 
should not commit the mistakes that we did in 
the case of the N.C.D.C. We should nationalise 
the collieries gradually and since the demand 
for coal is so great, if we nationalise the 
collieries all at once, there will be some set-
back in the raising of coal and this will do 
harm to the country. So we should do so 
gradually. Also there are good managers, 
experienced businessmen in the coal business 
and we should take advantage of their experi-
ence also. I am probably the only 
representative in both the Houses who knows 
something about coal and so I can speak at 
some length on this point. If we nationalise the 
collieries gradually then that set-back in pro-
duction will not come about. First the 
collieries, that give metallurgical coal, should 
be taken up. There are certain collieries on the 
other side of the Damodar, like Sita Nullah, 
Dek Bera, Kohinoor and Gurgaon, where you 
get metallurgical coal. But there the 
inclinations and the working conditions are so 
difficult that it is not easy to raise the coal. The 
private owner's only motive is the profit 
motive, but the Government is anxious to have 
the coal, no matter what the cost is. The 
private owner, as I said, will look only for 
profits for themselves, rather than work for the 
national interest. So these collieries will not be 
worked because of the difficulties of working 
them and unless large sums are invested, these 
collieries cannot be worked     efficiently.    
Therefore,     my 
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proposal is—and I have put forward these 
proposals to Malaviyaji also— that we should 
nationalise these collieries. 

Now, after dealing with that subject of coal, 
I shall come to the question of labour. The 
difficulties 01 labour in the coalfields are 
manifold and great. Their first problem is their 
own leaders. From the very nature of the 
work, colliery labour comes from the lowest 
strata of society. They have to work in the 
dark, in dripping water, in pits thousands of 
feet below the ground. Therefore the labour, 
that is attracted there, is from the lowest 
strata. They are naturally ignorant. They 
cannot organise themselves. They are 
illiterate. So they are exploited. In former days 
a set of labour leaders came to organise them 
and in those days they had to undergo a lot of 
hardships. They had to face the British bullets 
and also go to jail. But a band of unselfish 
workers with a high ideology worked and 
succeeded in organising the labour in the 
coalfields. But then labour leadership has 
deteriorated in quality and it has deteriorated 
so much that the leaders have become the 
greatest enemies of labour now. Our Labour 
Minister is now so much engaged in planning 
work that he cannot work and deal with the 
my-sterroua activities of these leaders. It is a 
matter of shame that many of the labour 
leaders are themselves the moneylenders to 
the labour, charging interest at the rate of 6£ 
per cent. This has to be checked. 

Another difficulty there is housing. I have 
seen a colliery—and to my shame it was an 
Indian colliery— where a 14 feet square room 
housed 21 persons. They worked in three 
shifts and 7 of them came in different shifts. 
The bed was never rolled up. Sometimes 14 of 
them were there, 7 inside the room and 7 
outside. There was no place even to sleep. 
There is no space to sit even and that condi-
tion can    be    changed.     (Time    bell 

rings.) Of course we have got so mucn to say 
and with so little time it is impossible to finish 
all of them. Anyway, I had proposed that 
there should be a large number of cooly 
townships round the collieries and probably 
the Government has accepted that. As I said, I 
have so many things to say that I cannot finish 
all of them and so I conclude my speech. 

SHRIMATI C. AMMANNA RAJA: Mr. 
Vice-Chairman, Sir, the President has given a 
very inspiring speech in the joint session of 
the two Houses. It has come at a time when 
we need it most. In the last paragraph we find 
that he is saying: 

"I earnestly trust that this Parliament 
which is ultimately responsible for our 
policies and for guiding the nation, will 
face these great tasks with courage and wis-
dom, and a spirit of tolerance and co-
operative endeavour." 

We, Members of Parliament, have to take note 
of this particular sentence. I want to know 
whether this has gone home to our Members at 
all. Just at the time when he was reading this 
we saw that some Members created an ugly 
scene by walking out. Is that tolerance? Is that 
co-operation? Is that something to be proud 
of? I do not know why people do not think of 
doing something of which they can be proud. 
Instead of that they do this and everyone in the 
street today is criticising Parliament for this 
action of ours. And we have rightly expressed 
our regret to the President for this action but 
all of us have done that except the members of 
that group which did that. They have not so far 
expressed their regret; on the other hand, they 
tried to justify themselves which is really 
adding insult to injury. But they are injuring 
their own cause. And while saying that also, 
they spoke in English. I do not know whether 
they really take objection to the English 
language or whether they merely wanted to 
create some scene.    Every day we are car- 
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[Shrimati C. Ammanna Raja.] rying on our 

proceedings in English and they have never 
objected to it. If they wanted some change 
they could have brought forward an 
amendment; that is the right procedure. This 
is, as Mr. Bhupesh Gupta has said—for once I 
have to agree with him—a childish action and 
we Are really ashamed of it. 

SHRI BHUPESH GUPTA: Thank you "very 
much for the honour you have done by 
agreeing with me. 

SHRIMATI C. AMMANNA RAJA: Now, 
tolerance is required. Today we find that there 
are two extreme .sections. One section says 
that we have to completely surrender to the 
western countries while some others say we 
should not take any help at all. So between the 
two extremes, the extreme right and the 
extreme left, I feel the Government is doing 
the right thing. Not only we in India but all 
other countries, even those ■countries who are 
giving us help, say that it is not at all 
necessary for India to discard her non-
alignment policy. It is not necessary and I do 
not know why these people here cry hoarse in 
this way. It is not necessary for us to surrender 
to any nation. We can be independent. We can 
carry on our work very effectively and get 
whatever help is necessary from all the 
countries because they are all willing to help 
us but our people have got these two angles of 
vision, different from each other, and so they 
say, either complete surrender on the one hand 
or no co-operation at all, and that we should 
not at all get any help from the west. These 
two attitudes are very wrong. I do not know 
whether these people are really interested in 
our country and in national security or whether 
they believe only in their own party propa-
ganda and Party aggrandisement. There are 
still some others who go on criticising the 
Government day in and day out for each and 
everything and their cleverness is used up for 
a bad purpose like this. Their criticism is very  
destructive  and  perhaps  catchy 

too to innocent people like school boys and 
college students. In that way their work is 
very harmful to the nation and to the country. 
They think they are very clever because their 
catchphrases are taken up and repeated by 
some people who say that such and such big 
leader has said this about the Government. I 
do not thing that this is anything to be proud 
of at all. The person who is occupying the 
highest position in the country and wno could 
really do some good to the country with all his 
wisdom and experience is using it in a wrong 
way and I am sorry there are people who take 
pride in following a leader like that, whether it 
is of any use to the country or not. It is true 
that our Government, in spite of all these 
difficulties, are doing their best and we are 
progressing. There is development in several 
departments. Because we believe in criticising 
people, in criticising others, critising every 
party, we may not give credit to the 
Government, some of the sections of this 
House and outside but even people of other 
countries have been paying tributes to our 
leaders and to our Government. Of course, 
still there is a lot to be done and that can be 
done only if every individual feels sincere and 
unselfish and works hard realising that each 
individual is part of the country. Only when 
everybody tries his best to do, can the country 
improve, can there be progress. There is no 
use going on criticising the Government who 
are doing really good work, who are doing 
their best for the country and for the people. It 
is true that money is going waste in some 
cases but it is not because the Government 
wants to waste money but because the people 
working there may not be sincere. The people 
who have to get the work done must also be 
sincere. Instead of that we allow things to go 
on like this. In whatever work we may do, in 
whatever aspect we may work, each one of us 
can be very useful to the country; instead of 
that we allow things to go on in our 
constituencies and then come and cry hoarse 
here. It is not the right th;ng to do.   In 
community 
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development, I know that quite a lot of money 
is going waste; it is because that the people 
are not sincere. What is the use of saying that? 
We can go and appeal to those people, to 
those officers, to those contractors, to those 
engineers, to those workers, we can appeal to 
all of them at every level and make them 
work. 

Do you want me to continue now or can I 
continue tomorrow? 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): YOU can continue tomorrow. 
The House stands adjourned till 11.00 A.M. 
tomorrow. 

The House then adjourned at 
thirty minutes past five of the clock 
till eleven of the clock on Friday, 
the 22nd February, 1963. 
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